RAJYA SABHA [17 March, 2005]

MR. DEPUTY CHAIRMAN: We will fix up the date.

THE BUDGET (GENERAL)—2005-2006

T WL HAE e (ST IR) : It S, 7 v v g f s
7279 2005-2006 F ToT T woe R feoqult Fe 1 7o i € 1 e vt d
# for T30 <t ) W S 1 SEA AE HE R F g ST Wi [ STHIER Wifed
[kl \

ot e | (I ) : o v St < ¥ 9

T L AR Siedt: I wiatary 98 €1 L. (SHEYH). ..

it aiet gast  (fvEm Sme): W, = T Se 9 39 TS o
T A & fag > L (=aur)...

st sowurefa: 76, 7S | o8 frwma fem €1 (Eem)..

w1, dreh foeraa d@R T gweg 4 T W 9w Sudy e
e # T WAt (ot g v W, § g sge #Y sar 9w g
TG w1 Sl /e E § L (EEm).

TP HIEH HAE SR (I WEW) : qH HIY Mara T R4

At it qat: AfFa* 1 o9 o T F: Y LL(FFER)..L

MR. DEPUTY CHAIRMAN: Thatis notin good taste... (Interruptions)...
That is notin good taste... (Interruptions)...

B+ TR WA S 3 9ga o R S e fau s St mama W w@
g1 ...(camum)...

it <raieT @il : 7€, s &1 T f1 1tis a question of the dignity of
the House ...(Interruptions)... | don't want it to be a part of the proceedings
which is a reflection on the other House... (Interruptions)...

*Not recorded.
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MR. DEPUTY CHAIRMAN: No. | have removed it. (Interruptions)...
7, 39 BET TH! | ITH P fera }1 .. (FAEm).... 39 A

SHRI DIPANKAR MUKHERJEE: Someone said that he had gone
for* (Interruptions)... If you want to show oneupmanship...(Interruptions)

MR. DEPUTY CHAIRMAN: Please. | have removed it. (Interruptions)...
Mr. Jibon Roy, please sit down. (Interruptions)... Mr. Premachandran, please
sit down. (Interruptions)... 39 sifere, ireht it |

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE iSHRI
S.S. PALANIMANICKAMY): The hon. Minister is in the other House.
(Interruptions)...

TP et FE Sl Wy, # 9ga wifs § 9 W@

st drais et # o wift & g @ @ 8 ¥ R Freere fa o
(au™)...

T YTl WAER St Sgarafa S, & o Het S 96 39 9 & foag o
wta g fe 3w TR fedig € <fisit #1391 @ ol 9w & a @ |, e
fora femt % g el &, Suah oft wgd @ §, AW A famn wahd € 1 9w agd 99
Fe &, T Y 7€ T ot &1 39 WS § § wga 7S Fodow ¥ e oA, 6-7 W@
e it 3 T F g § 130 IR ot 20 9 foen 156 o fea & go =i @, st
Y501 3ot Gagea w1 @ o il ) o, 39 g 19 1 9% 95 adw wi
Eickd

IyErafa i, S € e g a9 o, S Y R mgmu du ase o
T} | 3 T 9 weiE @ e |9 T ) Seffae ® v uee Y 1@ e oy saen
fr 7R 38 32 @ ©F A FW FE 810, TR A FE fF 9/10, M i oW TF
ared A FE 1% 11/10 TR T 197 Te 91, A 390 T TR G 1o e
1 30 R i 7 & 31 feadt 1 oraferam <inil & I ol e ge sl aa f
dnil & T R Te $i aote T €, 9% 39 s R, W faw awm § ok v
TR- 7€ & 179 Te 3 i o s A 39 IR e | 3 3wt sreferaen
F1 HEFATD ) GAF H qgT 9 et dUS | o F1 w9y forn @, dfeT R
g HHE ¥ 3l T8 aure W) St H 99 93 9@ & 91y e vea ¢ i g

*not recorded.

257



RAJYA SABHA [17 March, 2005]

& 9 & g oo %1 92 v off fF 7o om et & fog s &, s |
Y A I eh, A9 *ff T8 W TgHa €1 fof 79 oW el & feg o
Lk

IR weIeE, 3 faw 1 ard et &, S g3 o fon s e 9 #)
T SR a2, ot veelt ar foran & 1 7w § 6 97 g o, 9g @ wifew am)
IS W Y 50 BN et Afgernedl #t & ot g aga ag e | Ak ik
# et &, e ¢, I foren Y, It Faftree Y, 37 el # o S =l
R AR R TF T W& faar e =ifew ) 9 1 T8 wigH € % g wfeenait
% forg SR e &t a@ #1 ¢ g0, < faen o sweie wgmn o &, Toiy Tw
e & arfee o o =i fopan o, @fepe fRe oft fradt ad &t gore 3 T
agre g ¥ 3R & 3 omen wem T forem & wwer # faa wEh Sh ofit st afu
YA e s g% ¢ wd faan afier’’ uw 9ga weaqul deen §, < e
T s ot 3 sh e e 1 o i SftER Ra—a @ 6 14 T4
o= % Fr:yew AR afard fae w1, 3u ddufe gfta F1 9 @ g e
HAYEE ¥ ¥, 3 79T IS We Y 48, Q@ F qugen )

TS A S @ T @ aeE yeA H, 9% I a6l ol € | weelt =
o g% ¢ e TR W, RRaee AftRfTe, oTan v W & fammm &, sl o, =@
t-FfiasTmd wft 4.4, PR 43 DT s adi MATME MW@ 139
TOER T W1 1 T wgd W &, AR 39 A | 9% wore o $1§ st e
A | YT e ferafay ag, F&f g warer &2 s9eT ot ©F v @ for Toe
T, 8 e, wga At €1 95,312 AT 9T &1 76 a) T vre € sk
a1 99 gz i fred s | St orgam fean T a1 3R 3ES MR R e
[T BT ST o, I TSTE Wit et gl | % ) it 1 SR Hohed el & - A
A S AAT T Y &, TS F A H, J T A 91 T B GG FE B
woreft &, Si a3 &, e @, ae d < &, gue 7 & et werer ) wee,
T ST &9 3 ¥, IR FH TR e ot ¢ 7 9 foer #Y @ et @
it A ag ad W Ria ft o= arrEieA &, 37! Teas St ¥ | gud aa 3
or e S Uorea Wikt 61 Reafa @ #12004-05 # SR e @1 3,17,733
FHUE TIL F1, AR forgen! Geiifta oIam %@ T &, 399 SI99R & wiitea gf
3,06,021 FAT H1 | 34 & arfas Toafa e @ o8 TR it wva @, Jeaw el
it | gt Hae 16 11,721 FAEHT Wil et A A gf E 3w ok e AT
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feafs 8 ok @y it @ & wwar € % 4% 15,000 FAF T ga Y, 7@ T8
TS =1 HTRT 9 ACH | oG W ¥ @ § 7F 2005-06 F T2 d a2
oA o T @ T 39m W¥g, W usa | 21 vfawe %1 gfs it aw O
Tt SHF € | fsd ure & aed #) 3@ gu fn e eI i e |,
eft 3earg Yo & 7.8 Wl H1 wH gE, T8 2005-06 F A 20 A1 21 W HT
& foFrg MR W 3 Tt R, st @ fam, feama, sur an deha Saeh Sfe e
forerar o aan! Y T A | 741 THTH 299 TGE! H TR AT g [IA &
SR 1 I ITAA &, & ST TF GTel 3T g e O & S o &
o e @ ¥ S age SN | IR IR aoa F i ond, 7w R ok
et Y] SIS 1 9, e sddl W4, A € el 19 o @ S e
R A R G aga i, T WA IR ¥ I wiae s awi fe
AR I sk i@ wifr maedims R @kt fe
3 w4 faeqd SF-or ¢ ok 79 F uora # wwew 21 Wi &1 9iE & e,
T faeeqa srareafas €1 9ga & fadsl X oft soet o wam srwffa fFmd i =g
% 7 2, 7e 3faa wdta T e | 39 TS T4 2 T O dvon € fE S
AN TEifeeR R, FT1 o9 B, 391 S gretd 39 R 98 2004-05 ¥ 82,529 FAT
1, it 2005-06 # THEH qFHT 1,10,386 T 71| 9% HY B TEI? T T BT T
@A & fop Tora el Q o @ &, R @ o 2, e A 799 30,000 FAS HY
g B 1 91 waerd €2 I o el A o 2 7%t R @ s €2 9w e
TR & w1z 1 FIEe fiz 3@ &, 7 var 9% e & iR =i e v, Siasd
&1 7 o, 98 2004-2005 T 54,858 FAT TR dt, I 2005-2006 T THEH FI HT
33,112 FUS TIY H F&an 721 1 3t 21,748 FUS T F1 9 FAA FEA E 1 T€
Ha g9 B DL Y g0 1 31 o e I ® 'there is a lie, there is a white lie, and
there are statistics.' ¥4 f61 & 78 9o @ awe & siwgl # Frg s @ ¥ 76 s
TR vern 3l R @ fean o e e o o Ao = d @ g fen

31 g +ft 71 N 1 ¥ TR T 19 fere HrETE e | T 79 e dana
R, % agd TS A €, A e | U e Sare SRdd, 2 e & wawt
FHOM AR Tl Y BT 1= B, IS ol HH N, P e S T e
Yo gl A A, A 5 | F T e BF weEE Rt St ), A e
o i3t & o et @ i 9w gf T s SRR T A #
IFg A M EE I TR IR R R R A nd TR ANt Faad

259



RAJYA SABHA [17 March, 2005]

Eiwgmim g RN Ry R ISR aoR A, 2w F, i d o
N PA TR Y &, 79 I i 1 oft A T TR T S | 3T S H
IUR F1 A A Forefia weard & ¥ ik war #1 @ #1 aedE ure 1,51, 144
FUE T &, W WHR F8 A 0 N 1 71 7 ot R Fht? Aol & IR A,
At Y IR 2 At W ITHT Frmme Ta ved Sl | A Igges ot ¥ R wwn
T I FTR FacH W § | Thon 7 2rm 5 7 9 6 i WER @S9 q
A rft g fF To T il ST ? S T 1 TR 9902 ST TN
1 A | At S greta ¥, R I IE, A g F T 1 W FHTR! e
et oft B 3N Toet T HTE! 0 AR R, T TEFS T IR FT AW 85 A 86
whera &1 % IR Tod! W firere W SuR R | Ul we sreforaeen # o9 Ui @
T HTR R a1 FE A e ergw | T w6 fefe SR, Se i itfem ¥ 1St
fafi R J I - AR, FFATFERFWE, Ruit I wm im
W TR 1 Fhel, 370 91 1 3@ F 8 T qHF F T8 o | wft-mft g
et =Ten € T 4 T wevm i il @ ot T # o T 21 Wi 61
N7 Wl S T I AR, WEA R A N, AR @A g @
T Rrnet fnfe o rem R o o1t 4, 4.5 11 5 Tl & 37 I T
arga & o iR wrer e €, g wem T, I 9 Som 1 3fk a=i % oft feera
pfae ag 7 A o et & &, A B ik Tl % S i Afwfae d,
3% 10 Wi & STET A1 11 YR € Sen A9 @ Sem, § 7€ F% 9,
fea A et g for 39 v | Soe § ol w1 gave W@l € T @i d |
Tt gt = fapa o fame 3o 6 arae 3 o e €, we ot feen €
o TR X e # 21 viova 4fs & et ) 7w o @ iy §, N @
g fieH & 3Es @ 9 I o ¥ | 1| T 3% 9 e T, S R SR W eRe
@y gk, 79 o & 98 e & 6 77 aga @ G o 9ga @ g S8
¢, v 7 e ofet 7 @ A R | e o, s W Ew @m, s W
T BT | AT WE IR wien ¥, a9 T Hea el fred @, sed el
T vt | 4 o 1 8 T < § Fo o o 37 %7 wga e R

T 3R o R AF 3 ) avaal €, 98 €, S 1 Sed g0 9 | $RE
HTHT 9% T € 12004-05 H =119 1,22,905 FAS 91, 319 2005-06 7 1,33,945 FAT
VTN Y, that is, ithas gone up from Rs. 1,22,905 crores to Rs. 1,33,945 crores. It
means, there is an increase of Rs. 8040 crores, 8040 FU8 &1 §ig =A< # 21 7 §1
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wre ot ot g € ofh o o1 T | 3T Haes € o Sur v i e
wgal g7 SR 3R IR H1 srdeqaean ol 9% 379 5% 7% fon Sur S Sivdede F
85-86 THT TF Ho1 YT FT L A 4E TF TR 1 91 € 3R I8 SUR 319 Torea Wie
) G0 HA  Fo1e AR ¥ o AR T8 9R i, TR e 7 H, T agel g
¢ g Rt T Sur iR s, 9E = ofit g oiR 9% uw Hwe Y e dm,
Fifeh o 379 TSR Y IR 0, TEHR IUR R, T THR SUR St a Ao &
e a9 Tt iR T W TR i ¥ e forg e der v, e e
{ FRM? R W HIE PR S H FR T e ¥ AR oAt @ g
TR FFdt TE Q Ion # T T 9o H @ o R sum , a |
F | T TE T G TR F a1 H ¥, 6 F5a € 6 219 1o e =gy,
e #Rw | Fraw < fag s=m Feai? 9z ¢ o fes) @ w=m 3 sk R
R 3 44 Y et @ o et & 40 Y et Bt ik einil o fysra v,
A9 1 T8 TR, MY T HH AR, TAaie F7 8, 20 F N g T W
TR whreasd 1 &1 vl dag wR At | o e 3 Sl ea R F s A #
rdferaee # e Hgheftn Aot #1 9gd 991 AFRH Tt IR Y srdeqeea §
I6Q 5gd F1 Arrer & F gorn § 1 < <7 e wheer el # 1 R EE v e
# g W ofk el & fer e e T O A A TR TR wE R
e ¥ 3t Afe wfemeat s, afit sifure wed Tiel Tae! wiae =t a3t 1d
Y 7 8 9T & N A9 S TEUA S TS § JH ar e her wifaa o @ ¥ ¥ amgm
for 70 ARt § e faam Y iR fam wsh it 9and faf & 94 w81 1w faaen dre
TEA 912 ) T YIT § ST IR TSN Ffmegi et 3 gg )o@ faw wsf Sht
¥ 9gd U g 36 a9 it W@ T A9 @ H1E a1 &, ' 3@ 9
T 1 99 2 4 I =1, v 0 e &1 T 3 g e S e e
T 2 =i, & AR WY A SR 5 19 WER W, e smE A a
T, foret o faan w3 5 9% 9o o 3 o iR AT 9 e anT SEt
T AR e ¥ ) aad ey g oo T vl o A I @ W 3 fig e
¥ 130 3w ) TR0 F R iR S| o dnll %) @R 9, @ @ AR T e
331 o1 o o oiit s & F/an weiy @2 o/ fammr s & Fyara drm o R
AR TR 7 i ey T wifee A IR i fash 8 138 W 3e Tl T
FHAA F ey § g9 Folg g S stheard wER A ) wier fea o sk
i o i T o o g AR et e Smd | e wg o= ama § $R
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TART ¢ TR ot 39 Aol ) R F € it Ao 1 we o & W et
Fed & o Ao & fie, AsvR STt R, it S H ol ward fF SR sEeht
WE SR T e T @ = wiemgai & sddt ) dfF S s gem B wg
Tarerars fan 71 €, 9 9ga awhelihes € | ISR e BT =nfeg, Jem s e ol
Hfyrer Bt =fg, AT ISR & 9 w1 1 fopan ST =anfeee | PR o1 3 o
1 e T ] | e I8 FE T 6 0 g e atfaftem s ) R w80 5
7§t # oik wftr ¥ =3 & fega @ U@ w3 T PR giaa w81 5 9e 7))
A 5 O #, 78 9re 399 § R oo swen #1 feae-fraa 7 €, W fed
warerd A fgan € = fam st <t % e € s wore o fopedt lagife # & 6 s o
18T | I 7 T AT o o 37 | avR U Flg tRm &1 i it @
o 3o g = 1 oft wrau € =nfey, fardres & o S, il @ gor s
SR e : 9% 1 T TR SO0 | T @ 98 A F8 foan 5w sl tem =t
o= ol | Sfee famd S0 F9-319 39 D9 91 9aam? Q@ T WHR
e | 3 o s @ o 81 awe d 350 FUT TR W R A R ®
TaT 84 FUS T 1 a9 Fpar €, AfFT 398 | 3R M it o= & fea
T3 o, @ A0 A o e 25—30 Figoaan = & fog ==m 1 599% e
YR = T @ wenll, 4 o7 i? 7 oy e Al § S ? e fag
¥ 1§ agd € 9 ¢ o TS fau hae 350 Fie vvm @ T € sk
R F} i 0 o feeet &m @ivit? ot freeht fiand 1 g s
2 wiifer oot weT F e Wiet ved A 79 WA &) 3 1 € 6 S T = e
i &1 77 , St Ladea &2 St Iocre &, orR et =) Gl 9 g e, @
+ff aga A 3 w1 71 T €, W @ F e IR sveer g € ek sl
Terart #1 e ot 9 T ¥ 1T @ 5 e e T T wE 00, e
@ 78l Yo FR g ¢ 1 o vie e daem %1 fdal 01 | w0 e
i 80 1 e O Do A R, O g e R dm i & e §
TET 1 G ¢, T THR 51 71 6 &, 303 a7 3 7ei 7 e =wmear §,
TR EH a9 ¢ 6 & fore we & 9a o ¥ st ot o s domm g &2
T faa weit St o e 3@ © ¥, Telt e v R, e s fag @ W
TEd €, o o o 7 v €, 3 Tt yoe e v, wR R sk e #
| TEt 9 A 1 el 3w o weR TRIE R
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Iygvfa sit, R faw w6 < =+ ¥ s Ty w1, g TR e
e va W 4 @ & e o ara AR gfve €, Al fea v g g3 E,
T Rrs T fRar § wREh, B O ¥ ot o aee d Tawe ot 1o 2005
B I T WA & A 110 FIS &1 91, At o deifua s amn
¥ 85 TS T 1 3R ARATNT TR 75 FAS TIA T 3NN | HH-H1 G T
o, e TR A ag 9 W, T awR ) 3@ § o o e g iRk d v
o1 ¥, 3wt I9dm € et gen &, <t e v &, swe W o 39 T e
iR W tfT R mwiwmat

[Svavirsas (st wd arrdifan) et §e]

frt e & & 3 wu T 5 via o § 1.2 Fg ISR goA - g5
£ e &, v T oft v @), T Wi w2 feaa SR Sawerse g
# Y drm? voe ot foes et 1 e , s o o aga ) 2w F vl
T n g & vary 8 e e 2 1wy O v €2 e s e e
TE feReAT wo1E STTEiA HHT? T AT §2 30 WA | e HaeE F S W
2 o @t =g vt < e e €, o € i aw € faem 2, I g
Yoo 2 < fe e qefa F 3

T e T & s amdde & % vt aR-giw Wit # 70 TR @nit B A9
w1 30fig ¥ 178 ft w5 vt am et ¢, I # e el € e v S fore
H AP TR e 9 WY | T 39T € R ) 1 3w @) e e
Al | SR R A e e S v i, ae gl ad 8, St
Rt w3 O =i i gt € v, forae wid S wey it Rearf
| 3 WR-vi= Frelt § 70 o A B m At i i fRsn s w it s
wa e & &3/ oft I=fic F @ T i aral dnif w1 Ao e /) fivdm?
v Fmfor & g agd s @ ¥ | ora form 3 4 v fomion § fedeh frdw 9 worew
& 1é ¥, < SER WA A I S, R AR S a0 T S, T€ Fen g
¥ wiifer wga T w AR @ g &R et r-vonelt ster €3 St
fres S ey, 44 3% s T 2 1 et 8, A e v i @ E
TEE 7 B2 7% < Tefin & 4, 3o anae f PR I w immm g s
g & sl o S &9 | F0 B g €, FiE daw ver @ T awa s
fasreht ot &, S 1 %W B &, TR @ €, O, 2 onw S et € @
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1o -ezae § 5T 9gd 991 AR € AT € | Aferd saeh ST 1 S @ R
T4 3G 56 T €, Y 3ufie IR 2 v sws foe femr s wr &, Ao s
o o o T &, anfeien Ao &2 4 S it o, & g e AR A
FW #1 fme A 7 o | 3 S T R, W W fAg IR S A
Fh1 TEF TE &, ST AT AR FAMT T 1 39T § A9 femen 3 o e
e HHIGN, T8 0 S S0 SRR € AT, AfE § wed & fp it ¥, § oft andig
FTa1 ¢ iR 39 vga ewl S 8 SN Afn wre 39 F1 § w1 A8 o €
it o e T & o o & 3 AP g @ e §, 39 W WHR U eAm
HagFenana g i 39 SE o i afes g8 off s i o fean 12
vy Q= T werdt | SaF @ ST T TR @) st 598 9 v e €
AfFTNFEFFmE, AN W g & o R I T Ty
R e, 3 o w5t € sy FW uA AW R, Sy wE emeAfam W A €S e
AR FT TG SRR A @ E | T EN? 3w oA 3 S 3efe g saRg
o 219 39 %W & fou fra v= 302 saa 91 Same 716 &1 weey, 399 uw A
AR F& T & 1w Ao w9 T § SR FE o & i weldE oRan @ ww s
1 e R H G e F1 W ) - S e wiferw g8 O wnfee e 9 i
i, q @ fem, d @ 7, 9= o9 Tos 7 o i, ool Jomm e =6t fim
YEIE &, g or=edl 9 § Aif 9t fie B e vm el @ o ? g i Ao
THE e ARt w Ao m etk mu sy fut S
# o 65 T9T wfafe il Sd | R A9 O w0 |l @ R IS A @
g I Ao 9o & — S IR ST — 3R 25 e IRaR 39 w3 et & |
W@+ 19 ¥, faci Wad o § sl s MaR A v g am A dr iR dh
g 0% o @ & et oy & feT o1 IR & u e #1 65 vua wiafeT &
Teara § wt far & fore 3 viw g @il &1 el a1 tfag d LS 9 32,500
FHUS TIY T TR IR — 311 1 o orem B | e fgan = &2 anqd e 11
TR HUS fear &, arent wgi @ rwn?

it wferawr Jgar (TO0A) : SEN B WY §)

B YOt TR SRA: ST STE R ) 11 TR HUS TYC ST IS | HA
32,500 FUS TIC =T | 39 7€ F& 7 70 0 F4s arit & forg T Fwad,
T & o w8, o Ffiaa a5 sanu fs o 3@ g s o a1 12w+ fafy, otd
=+t feafy, @om & fopamn S €, 9 v A @A ST =i | ISR T /e
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T T wren & fomes R # g wga araur ® 9y ol 9 e & Wy F5
32A ¥ 7ad w¢ TR e, Tl TR @ 91 ST SR 9, W T H)
FTAY FR IIFT G e § Hifs Tom S A H A aga ifm gismn #
AW 2 FAE AN AITR A e d E, WA s 1 A gpar €, @ d, &
Tehal € TIRE & SR IR IS o Yol ¥ | 119 SR Fraierl A Employment
Exchnages %, a1 571 deftror % 1 et 7 § o6 7 SR g <dnit & s & <
Taeh! WA @ &1 T 9R TS Al F1 FerEifpe e @ B, i< o §2 3
e &, $oiifrd & doad frg gram «ft €, 3 70 wiowa e & 14 s
70 wfe 2 FIE 80 G Vel ¥ 1) FAT I @@ 7 ot #, 7 Fhg W o,
[T QY FU8 9 AN, ) U € 7 wifon, afeT @ sl fafiaa st
Hier TR 39 T & o e g, o on sfefie el st e e gl €
% 39 30 Y sfoyevan @ fae € 7, 16 30 S oheds @ fog o waa @1 oo
& o = 7 SreiEry gor @ ¥, SEE oY 3 1 59 AW HT 70 HrE) e gy
& X fneft & 1ol o feaf €, Saet 3 digt o1 SER ST G0 W@ I AfET IE
S QY FUT S TG, T 8 FIS A QA FAS - g Wt FEf g W, A oA 13
frat - g st ufg AR s awd s Em A aga s & wn
gaa & Afea s IR & fag g R faw o @ 8 € fe R v s
H A Ao I e E g FE o fF 7 demsl @ far d e g e
Y G FY RN FEM I 1 promise to find out. T% e w5t 1 vmyw & 1 qw vl
e § &, I g iz R e war O % 1 promise to pay on demand. 319 € 3i1H
femizge ¥ - 1 promise to pay. WU aR I 374 +fi ol & 1 TS ¢, WRFH
WEATHI B HTRAE? 1 promise to find out. T TS HE wieiga TE ¢
SR ¥ RS T T O HR ) o v v Rnder i, gl Y@ =, ™
YHR H1 AT, T THR Y SFIK F1 D151 H1 39 B qHT I9 T, I8 IR
% Wy facare € 1 9g # wa wfédl & foag +8 w - T TR €, FE  ER Y,
Toreft o ¥ eurdy €, femelt oo 3 et €, Tow # anrdy =t €nfl, AR srmowm
FAST H1 gHE w1 Fem T e, @ @ 2w ® fag wrlh dwe 9 9 g,
Aiwa B fog d&e o A R

i & a7 e T | T S aren wdwn €, 3EH ot Fm o s wam
FEHT 1 ATH M E 1 ISR I9ee FHAd, FHia S 3w F6 1 T8 wowa B
YR S e €, & e TRt 5 amde Y SeR € 9 T e Y wE W
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T ST T B 5o €, o =Nl R o fean o €, e ahent R wn e
o # 1 9 el Y I & R anrde ff e e ) o o €1 e e, s
S A 7= ¥ 8 | 391 T e oemd o 3R oft s1et B, St 98 we i ue
%9 5o € IR ISR #1 7e1a 98 & — 98 1 f 3ot 2 7= d A weHa 2 ;=0
JomIR < &t & < e 3 e T R, S §6 R A oo gé @7 .. (s@em)..

ot Sfrer T (afeedt ser) : [ Sreedd 2

T Tt A S @ ot B, ST9 39 a9 H Sk, O = et
T, 39 ad BT | R it & wme 3§ o T @ fon it < <o o el 9 @
g 371 T ¢, HfY W The NG G 1 39 3.5 gfererd & w409 far &1 ot @
AHT 37 T 2005 T A1 1T, T8 o 51 7, % +ff 7} FgHara @ t IR wwEw
< T # Fon o iy Waga v S 3 A, v wied s s w i
#Tet & 3k 3ad off st B, dgien ok A Wi feam €, saw! Jem 8s
wfeera &1 3R og HfY & IR H IO § 17 FE - T REEEl T sremmen w1
ot — 3uHT T F Y e T & 1 3 BT S wav €, qe e hddt 3.5 Wl
¥ 1 379 S F{fy FRER F A FE @ - I8 T T ¥ - v v Rren
H1d ¥ 1 3 ¢ e free !, e R R € 38 9eRy, afET 3R e,
HY FeTEm? S 9 FFEA T SeErt e e, § T8 wwm e e
fore fepam atreien &, 39 st § # S Tl e, 35S T@at gt ¥ et
T g1 71 % {ft I B IR F1AFF 0 fHA1 WY - DeeiEee e
T | 35T Bl frast &2 wifsiae fpam &), dimia feam 1, 9 feam &, s
F[E HY AL 1 80-85 Wi &2 < o9 R o A fru M @ E,
e, g 7@ smmafi et &, S AT 1 3T 3 oft e, SfRT ammg sme =
2 ScarceRar it s Ted € a1 e e 2 & a3t e @ s e § weky,
i 7 2w ¥ o o Wi oot I, Sraaifafee) stk SucTer s i s € 8,
forerft fom w1862 & <ft-200 ferairm wfa =af i ad | oo SFiE ag Wl A <
IS 31 €1 o1 T & 6 o0 e & oo ol € | TR ST S Fwan
1% 3 200 fereinm & w2 oM @ A9 ST $1 el § v en § 19w dudes
&, gufee 7g 3Rae fF st 1 Ieare ik ag o T2 mifsie frart oivaiR
Ferart & firg 3mg % T @ &2 e A e 3y 98 wea & fon wadl o agea
o I FHE! | agad AT e, SEafiiEh e w1 e R o ¢, s g,
T & e, Afere fram #1 et w5 9g @ €, frar +1 sy v v T@ @
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2?2 9 9ga wg MoK {, TR FAS Al HT AR 170 Sy & s e st i g
fif 4 hae Ui, T4, TEEHAS D TR $1 IR AR T S 13 TR HAS B IR H1
SR v ¥, 3% wg Y TR § | 97R 361 a9 R wgd €, o R saat i
rER dedt &, @ o & el # fRa o e, R 99 e eI S @
T wH R, e IO g S 1?2 A TR HAS, MW H1 G €, s sy
R 1 TWH AH T &1, a1 367 i T agr, 399 o 1§ srom 3o 78
4 | 9 | ga famm § w7 @ g i W (i & P iy, andio &3 F IR
HTh! A &, o T far w5 St 1 el | fera v @, Afees 3 s e &
o T &, ot ol e o R e e e A e o
Fq % qene | oy &) ey w € anew, TR foe e wd e
et 1 SoTEe %1 AT | 39 A% 3 o UF T AE Sy ha @ S
<aR R feramae &, st s 35! Raw, please have a look at the writing on
the wall. 3791 3V T TR & a1l WA g1 ¢, e Riqgen A Q
FHg T g o, St i aug € oA S ia @ fram €, s e swifa
IR R S ST, Q) 290 9 3 w0 T, W srderaegr 3w € st ik
s = Fog Wil Eaw & smem | 3vR 3w # ity stk gogeea T @, srr 3w
# 9 arelt féw & Tdl &1 T T T @ T 39 R I Wil e o aren ¥
TOIE 1 HACS haet TWHR AiHS H1 Y9 F1 ¢ ¢, a5 %1 Jace ¢ fF g+t
TPqof Sredferereent Y, 9 & e B T, u & a6t e & fag, e @it
H i sk i g s & fag e sa @, Rman ¢, Afa s d?
71 f% =ia ke, o 9% 90 & o s, 13 9 9 + fau fichs, @
wae™ § 9 T 1y S 1 31, 39 F1 i @ fag, fm 33 w1 ¥ =% R
w5l &, 9% o™ et el §?2 % wore frweh fog o w1 82 fope i M ea v
% oY 7 9o 97 W &2 W YA 3 gare aga T # )L (Eam). .

SHR! V. NARAYANASAMY (Pondicherry): Are you referring to the
NDA Government or the UPA Government? | think you are talking about

the NDA Govemment's performance.

TP e TR St ITEwreay o, § 99 aer @) 9 61w g
vet et & fF onoft o WL,

IS (o Taw aerEifeEn): A vEE W Afve) e sifem)
..(HEY)... 39 AT a9 e

o Yot T It A Frw i fF F va el St am w13
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@ T Y wrd F W E | FEe B wert € @ A @ v v @ fag we
¥ 7 felt &1 9, 90 ToEn € 31 easw! €, AfET 9% 9 hae 36 W
1 I TWE A1 | T T ht | gu fow dt T Frarer w7, AR w
92 fiF 79 T 2 Fiife 790 Faa 3 § yurfad 7 @ E, F ot wanfea
BT €, THA UEF FT ACH THIfA Bt €, WA wrei-ao= yuifaa @ € 198
H WAy o e § 1 HY me) ueetfaw e @ e 1 #7 @ whA
%1 & % 9% R 29 &1 ware € ok F Qo 31 feelt ardf fadiw | sirga
& e § FifF 78 @ A9E R ag i gera IR awhee g d e
THHT ANE 9gd soae gy femr owwr g, sga S
v fea w1 3HE) TEUE @ wE w1 iy € T €1 g
NS, F-MfaF I A grar ¢, T an d
¢ forer @ =€ €1 o9 st ey fF <t 9 Rete gz mn €, 3ae = @
22 st 39§ =il =) Tea el R, e S ma # ok Wi o=t Tea faeht
2 afea 98 ot TF fiF 39 Tea F1 favayor F@ W e @@ orar €2 J9
T T &1 & 3 A wuietaE # 1.8 s @ o e e @, 7 d
THER TG P T AT aga IR-R i g 1 Afmr T gwd &
g o@! § i 39 e @ 99 1 wRum, o saeht 9 wrE Y et #
o ot syt 39 fiefte 24480 TT &1 B 1 9l i om@ +1 A €t ot
&g el 34680 TIT &1 ], OIS R TIC &1 A9 § @ oft 39w fehsw
34680 TYT w1 & IfE QT3 TG @ HT AT € @ ot 7% 34680 TUC ¥,
AfEA 7T e W AR TEEY W IATHH 62628 TIC | et ¥ | ferwany
a8 v1g1 o et fae 1 R, 9% daw fiete a8t smact arell &1 e
ot w1 21 T aw feie dfvg, F o o 3 §, T A 9 €, Afww
IGFT Faa0 UF qHE S0 91 | oY U S@Hra faaor 491 9 %Y ) e
AN G T TRt oreR wifrax fafesa W framn wear €, # wwen e god
g ot e &, F @ § 6, o 9 awee 19 IR Fym-arwm @ =,
9w fiee W fedawr &1 faerar o | 36s 918 0 g fiete 3k 80
(war) faeran o, it atE 79K 31k d TR, [E IE TR g o1, e sie
TR 35w @ ferar on | 98 99 9% € 7 2 o TR fafive faw = @
IR FLG T 91 78 T@ T @ T 9 T S AT T B TS aren
difsrr fafesr &, 3u=1 399 srgrrit o5 ¢ &1 31 9 orerwht 9y wh )
ot W At 5@ 9w fean €, o enfardt a9 @t 3@ %8 R e | 3 ot

268



[17 March, 2005] RAJYA SABHA

QU 974 I8 & Fr TR 38 eumele i & fog St 29w fiefte o, sg e
fora man &1 398 T we T 2 T o o 9% 99 M 8 T | 3 9E S
3-00p.m.

BT, A 19 1 e vee e S afdftrh e fee 4, 3w sei ggaed
91 fF 39 T A9 B 9 a% &1 gy frenht, o o s % fean %
e fergd 76 frerf, Te Al s e = €, ge d o Rvare s fran g, 9
3w o T 1 e o9 FE T @9 A, o o T S T s
frare R Redt &1y @2 3R S9! T9d ST & o Sl 1 W\ = B
W R T IR F9d FY @ @ a) 3 s e At i 1w §
e d R HtRER fafea, fas 9 Twam 7 @ €, R I et werdt
W, TOMI 39 W 9Ed TEE A 3@ 1 oed & T T @ ;@ ¥ 80 (W)
w1 forsh 91, 3% T o a1 3 fam s it & g =g fo < quet wm i
& o o e v e & Aol St o o S o st fireran @ an fendt sidn
JFAAF, FMHAN?

fesaffred MA R I @m @ w1 W degr @ik feaa
T AR T A 3T | TES 3% T T fF e wrie d v g #)
g FTURE 399 TPfRaeh 36.6 % w09 M 9, o™ 9% few affre, g ok
TES MR T 28 & 1 F09-504 38% A 40% % 9 & s, dfFT g%
QR Pl wm iy e A s A TR TR €, PR AR S &) TR
THEH AW FHEE F @ T, e WE EE 3 F s ) S
gy FHAME & oAl ) 9g7 & Foe ST 2o § | 9 3 =Ed € ge
THIRIAY 7 fae, a8 ¥ | o AT I9IY? TF HHERY 379 <) 1 YgIT =neal
¥ iR wiia == & 3gm w1 FT e € O gt T FH=fEt | aféai
& 3% o Afera wiafads Ta g, reutwd =1 glw dard, SRt @imy,
g SEl ) gie & 3 ¥, T8 e agd &, el | wify et &, wfae ok
FeRE! § wiar war €13 R o e e € o 5 Wieare i,
A TR B o SmavEs €, AfteA o o v e € v @ et
S YRS, 7 9 5% STE 919 §, AR 30 S9R e SHER @ 91y oY =i o=
FI R &2 gg ¥ 1t wom an e sae T ot &2 ywe o waes freeem? e
T B WS S S B A § | 56 wore F Tl e wie e &, Frmd qm it aww
¢ A F =rei| e, T S 91 e wfoem, e s § i wiea
Bt off | 319 Foa & fr v T W A IR R, 999 $ fag fae o T
TR AU, T HT T H 0 TR S H = gt e, § hen wade § ik
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T 9T ot 3E T Tade § | 3 1 S, TR 1 99, Iei ot s, Frsi et
F1 a9d 93, AT 39 FAC ¢ @ A, e 9 s R e mwm i
9 < A Y I R S $9dvE §, R R, 9w wE soe w9, 9w fawr
W IR R F D, FfF i AP I At wd wA@ EF ==
T weré WY | 7T farr oneeh we # e ¢ e A st St w E fF aw
FHIR WIsH R it v ¥ 1 hvan @ i 18 a1 }, 9@ A u oFm AW €, Wy TR
fagin g & i SR & WRe TAFUE Hi S o a1 fawar og s | Afe sas 7
e & o e diftrer fafesm o 1 +it gaw fafesm, spr ua wra w94 e €,
A9 I W T yfeowra = e offt sit o1t S9vH € 9 9 e e wd
IEE B T 1 T S & 8 T A S w12 39S 1 R AR Y e @
T, 3R e o fRa €, 39 U SH HR @ e | =1 oft w6 fire, St R
oft &/ & SR, T i FH D SO 189 9 R 35 geran g wife o e
T F 1 = e St iR 9 Y 9= 5 forw w@ Q vieare fom o qw T
wEA oTen gare ¢, et 39 asie 7 F1E I T §

%X Transaction tax 39 | R &A1 7141 5 26 %1al t9 F AF T 81 31|
HTET ¥ P T ¢, T o wirera § or=d g FE e w1 F o 99 7
Powde F1 oty o R W @ ¢ FEw W G d@E @ I e #
YAy S, § A favm o B aw , IR 9% Wi g 9, I gd
F-¥% 9, T IR TN D | TE B g« &5 & T 1) w7 1 Frafor s A
¥ g &, el saa fafem S ¥, waren g € ok A wa o 3= @ v & 1@ eR
I vl & FHeiEt 1 & guR 3 @ Fren 87 AT S Aok S WHA ¥ 1 IPRYY
21 k1 11 Tha A B A AT T ThaT € | T &l Ia1 o e S & For e 3w
HY 31ef-oqEed 1 38 V 40 WavE 9% 1A B 47 § | 219 39 Frawifere, R wA
fora €2 ARFT 10 TR TIY, 20 TR TIC AT 50 TR T9C 9 I Fraprem |
TIERT SATY T & Jeh 1Y, T SIS FRATEIE AT ¢ 18] &) Thell | T8 39 oG Y
feraman & o e o ot & €1 3R 319 & ferga & o wiee e e idtema 3
T T8 & | AT 35 HTS YA ] 19 b A1 918 &2 379 Q-9 ey, 39
e WRR H 0T | Afp qg b fon & wF | 7 T e o wrem @ € sl
1 -oereen Gierdt T &, STt AR ok 3R oy we-weE | wil | agw
T AR § | 90E, et srEar # o1 € 5 39 W 50 TR AW & S, AfeA
# <1t T 6 39 A T e ¥ T ol €13 3R A i o wen W

270



[17 March, 2005] RAJYA SABHA

% AW Y B A ST QU gAd w0 | 77 = E B w, S o= 2w
Teriifer & fe, < 3 ot At oref-=reen @ fag sifirar <= gen €, S s e
e | 39 aR § IR for w5t St 1 OF § B S I @ T T IR @,
I 7Eg U | ARFT T FW Hi, FIA U7 F) FHCR F, 961 F1¢ iFa TR
&t vt & 1 TEN o & S W@, AT TR IR seHt @i 10 TR T FrTe
T &9 1 93, 6 qE I FfEH F1Hw T R ) 9 F o B s e
IR R, age I drif IS FuR v g t sk agm i g €
9% TE 0 i WM *1 feraa 161 € ofR a1 et B 10 TR w9Q Preter
R A9 S50 T & 1 3 g § 6 98 T uA 6 T PrepTem 1 O 9 € R
TE HTH ¥ ) T %1 TN T S wear @)

YA Aered, Wt St 1 s 7Y g § fows 99 82, 83 W3R
I P IR P I § {B 90 F1 df AR Fe F@ 41 @ A fvd 45 19
TEEATEH M | 381 F 1 o @ o fod J& 1o+t war w7 R gaan € 3l
FB S AT A o1 F 6 B 1 7y, o Aot o frdeht Frdrn, o A o
AR R T H Gl | IS AL FHF 1 F1T 5%wd T 0EE, WA 1 96
@1 Business Standard h?ﬂﬁ T @ ¥ fF "74 per cent FDI in private
banks allowed — The Reserve Bank of India (RB!), today made it clear
that the 10 per cent cap on voting rights in private banks would be removed
and that domestic private banks could be foreign-owned up to 74 per cent.
The Central Bank also said that foreign banks would be allowed anincreased
presence in India in two stages. The first stage starts in March, 2005 and
ends in March, 2009. The second starts from April, 2009. They can operate
in India as branches, wholly-owned subsidiaries, or as subsidiary with a
74 per cent holding. Now, within quotes, "Appropriate amending legislation
will be proposed to the Banking Regulation Act, 1949, to provide that the
economic ownership of investors is reflected in the voting rights" paid the
RBI release. 37T 4% Y81 %1 & o 391 Haei & fiF 28 i@ = & qg @ firea

TR

HE T sTResfarrd 7 e forg ol < ae # R g Y et fman? =
TAR TSR A W W & wea §2

sit it sl A9 A 9w F9Y) e <Ryt F1 e\ SR
[ ]
B HTE WA e T A T aed €2
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it Sraiwe Yt 9 TR A By, SRiorded = FEa § 98 T @l
DR. MURLI MANOHAR JOSHI: Right always speaks right.

sit <ot Esfl: SRt B T ARS B, 98 FaRT?

TP e WAE S TN IS A e ¢

st it sl o8 WRw SIPRO He e

DR. MURLI MANOHAR JOSHI: After April 2009, foreign banks may
be permitted to acquire any private bank. During this phase, wholly-owned
subsidiaries can list themselves and foreign banks may dilute their holdings
to the extent that at least 26 par cent of the paid-up capital is held by a

resident Indian. 3@ Ig fiefta $ amu? 3= fifd 3R W € @ w7 § =,
FIA T FAC, AT 71 od Vo o fo afyaa 2 sm A fam Wt A R
Fraem % f 2 5 fes 1 7@ vfa 987 & Jed W wd | 98 s agga: gg @
IR 1 @R ¥ 1 39 et 7 o o #ar }, 97 o war 7t &1 A foeeft @R
frerch &, a5 98 § | o TR &) i T ], g ) T H w T
q Fgd § 1 o0 e wae, 1949 F Heltem T 91ed ¥ 1 A 7 SweE | WIS
e & fasdt Searst & ag frar s oik we T e s e g foe g o @,
R I es, TN T A G 18§ 1 7afan § s e € e T8 S g wee
L TR R PR R g E, o R uR 1 a0 ot 7€ e R A @ A R
AR I T Yorredt Y Sk TR &, 7 @ o Ashr Y WE e i € ol o
et Y T @ YR T FE A A W@ 1 I S, Wi w1 e, SR
e, ot fore attal # a4 # o% o g, fawe! tEl § o sawm 13w
Tia seH, S famra & sifte v wae R, v SR W gfiat €, ula # o
?, e oA w5 Wi stvsror whs @ €, 53 s o e % e 3w
e # wEl TE ey 1| g et g it o I weie T STt & e e wwfda
B, AfwT S 17 % FF 17 31w o & 3l TN = ongH FT, 9E A H
fewn & 179 30 T & wewa 7 € v AT T 3o TR FE0 T R farerd
F WY 0 F1 Ad-sgaeen F GURA S Fou F1¢ 39 15T, FOR 959, W a6 6S
B, g Wt 91 dt g9 AR TR wd sus iy @R, Afe 9w ' ge T |
FB' HT VM AT FT YOI 2, 7% 95 1 A0 TR L F P aH @
W | 9|
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IrquTeRE (ot WAy aEsifedn): o 97 9 | i) You
have 30 minutes.

~ SHRIJAIRAM RAMESH (Andhra Pradesh): Mr. Vice Chairman, Sir,
it is particular privilege to speak on an afternoon where there are more
Members on the Opposition Benches than on the Treasury Benches. No
doubt, it is an unusual experience for me. | would like to begin by saying—
Mr. Arun Shourie is here and he will testify it - that all the great economists
of the world including Nobel Laureates have been physicists. Alas, that
cannot be said about the Indian physicists, and for the last one hour that
| have listened to the distinguished professor of Physics, all | can say is
that any resemblance between what he said and reality is purely
coincidental.

Sir, in the next half-an-hour, | am going to put my presentation in
three parts. In the first part, | want to take some of the points that Dr. Murli
Manohar Joshi presented, and, throw light on what the actual facts are.
Secondly, | want to highlight what | consider to be the four or five main
positive achievements of the Budget, and, thirdly, contrary to what most
expect, | will express three or four big disappointments of mine with the
Budget as well.

Sir, let me start with some of the points that Dr. Murli Manohar Joshi
mentioned. First he talked about the Sensex. He started off his entire
speech by talking about what a depressing impact the Budget had on the
Sensex. Sir, itis, by now, an accepted conventional wisdom that it would
be wrong to see the Budget from the perspective of the Sensex. Budgets
come, Budgets go. The Sensex has logic of its own, and, we all have said,
I have said previously from this very place, that the Sensex is not an
accurate reflection of the economic state of the nation. Yet, Dr. Murli
Manohar Joshi started off his criticism of the Budget by talking about the
Sensex. The actual reality is that— | don't want to blather this point because
I don't believe that the Sensex is a good barometer of any Budget — if you
take last ten years, you will find that the maximum increase of the Sensex
has taken place after this Budget. That is not a good thing; the increase in
the Sensex by itself is not a good thing, particularly when the entire increase
in the Sensex is driven by Foreign Institutional Investors. Since Dr. Murli
Manohar Joshi started off his criticism of the Chief Marketing Officer of
this Government, as he chose to call the Finance Minister, by drawing
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reference to the Sensex, | just want to highlight the fact that the truth is
entirely opposite of what he has said. The Sensex has not been depressed.
In fact, the Sensex has been unusually, and, in my view, dangerously
buoyant.

Second, he welcomed the allocations for education, specifically for
the 'SSA', not 'Surender Singh Ahluwalia', but the 'Sarva Shiksha Abhiyan'.
Now, it is true, Sir, that the Sarva Shiksha Abhiyan that this Government
is following is the flagship programme started by the NDA Government,
and there is nothing wrong in acknowledging the fact that the Sarva Shiksha
Abhiyan was started by Mr. Vajpayee's Government and taken forward by
this Government. But let me remind the former Minister for Human Resource
Development that the previous Government gazetted a National Mission
Authority for the Sarva Shiksha Abhiyan in January 2000, and if he was so
concerned about the Sarva Shiksha Abhiyan, then how it had happened
that for three and a half years, this Mission Authority never met. It was not
constituted, and it never met. Giving money for programmes is one thing,
but bringing about an organisational innovation is quite another. While itis
true that the Sarva Shiksha Abhiyan was launched when Dr. Murli Manohar
Joshi was at the helm of affairs for three and a half years, and | applaud
him for that, but | am sorry to say that the organisational mechanism, the
National Mission Authority for the Sarva Shiksha Abhiyan, was not made
operational.

Third, Dr. Murli Manohar Joshi talked about the fact that the numbers
in this Budget do not give any credence to the claim that this Government
believes in plan or development expenditure. Sir, | do not know what
document Dr. Murli Manohar Joshi read for preparing his speech, but the
document that | have had is the 'Expenditure Budget', biue colour, Volume
I, and | can refer to the exact pages. He made a big thing of the fact that
the allocations for States and Union Territories have come down. Acutally,
if you look at this document, on page 46, you will see very clearly that the
Central Assistance for State and Union Territory Plans has gone up from
Rs. 57,000 crores to Rs. 63,000 crores. Similarly, if you look at page 44,
the total Plan Expenditure has gone up quite substantially and not come
down as mentioned by Dr. Murli Manohar Joshi. | do not want to get into
a game of numbers because as he said there were lies; there were white
lies; and there were statistics. Of course, after listening to him, there
should be a fourth category. There are lies, white lies, statistics and
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Dr. Joshi's numbers. But quite apart from that fact, | think, Sir, if you look
at the actual numbers that are there in the Budget, 1 think, they do not
support the claim of the learned Professor that the Plan Expenditure has
corhe down. Sir, the hon. Leader of the Opposition while speaking on the
Motion of Thanks bemoaned the fact that the Budget did not give enough
credit to its predecessors, and it appears as if the Budget had started a
new chapter on its own, unmindful of what had happened in the past. But
what had happened in the past? Now, | would ask you to go to pages 44
and 46 and look at the asterisks and that will explain the point that
Dr. Murli Manohar Joshi misinterpreted. Sir, the hon. Leader of the Opposition
said that this Government did not give enough credit to its predecessor
Government. Sir, | do not think that in the Budget, there is any indication
of the fact that the achievements, that have been recorded in the past
irrespective of schemes that had been started earlier, are being negated.
But | would like to ask a very simple question. What is this great
achievement of the past that we keep hearing about? What is this great
economic miracle that was accomplished between 1999 and 2003 that we
keep talking about, that we are asked to acknowledge? The fact of the
matter is, Sir, that when you look at the last 50 years of India's economic
development, almost 45 per cent of the variation in economic growth is
accounted for by the Indian monsoon. And itis because of the Indian
monsoon that we have had eight per cent rate of growth under the Congress
regime and under the NDA regime. So, let us not congratulate ourselves.
The capacity of the Indian economy to grow at eight per cent is not
conditioned by the Prime Minister or the Finance Minister of the day, but
it is conditioned by the weather Gods. If the monsoon is good, you have a
good economic rate of growth; if the monsoon is bad, you have a bad
economic rate of growth. And the reason why you had the India shining’ at
8.4 per cent last year, Sir, which | have applauded, is simply because last
year's monsoon was bountiful and the monsoon of the year previously
was very deficient and, therefore, you had an eight per cent rate of growth
on a very small base. Sir, rather than spending a lot of time over trying to
getinto an argument on numbers, let me now move on to what | consider
to be the major achievements or the major milestones in this Budget,
which | feel deserve accolades from all across the political spectrum.
Firstly, | think, Sir, that the aliocations that have been made, and | know
everybody recognises that money is not all, expenditure is not all, we
should focus on outcomes and not on outlays. Incidentally, the Finance
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Minister did say that we must have better outcomes and not outlays. This
is not a phrase of the Finance Minister, but late Mr. L.K. Jha had written
about it almost 25 years ago. And for 25 years, we have been grappling
with the issue of how to ensure better outcomes rather than only ingrease
outlays. But, nevertheless, having said this, 1 would still underscore the
fact that this Budget has made significant departures from the past, in
terms of allocation in four or five critical sectors of the economy, particularly
the sectors of Aam Aadmi which Dr. Murli Manohar Joshi has discovered
and after discovering, is proceeding to leave. Sir, of the four or five sectors
that 1 think deserve special attention, one is Health and Family Welfare.
Alas! the former Minister for Health and Family Welfare has also decided
to walk out. But let me point out while she is walking out that the increase
in outlay that has taken place this year on health and family welifare has
been unprecedented. | would just give you some numbers, these are
numbers that are available in the Expenditure Budget Volume il in this
Book. | will not mention the colour of this Book...(Interruptions)...Sir, on
health and family welfare for 2002-03, it was Rs. 7,400 crores for 2003-04,
it was Rs. 7,400 crores. Sir, a Government in which India was shining,
there was no increase in the allocation for health and family welfare. For
2004-05, the year in which India was shining, allocation for health and
family welfare increases to Rs. 8,000 crores. This year, the allocation for
health and family welfare goes up from Rs. 8,000 crores to Rs. 10,000
crores.

[THE VICE-CHAIRMAN (SHRI BALAVANT alias BALAPTE) in the
: Chair]

It is a 25 per cent increase in the allocation for public health which
I think nobody can quibble about, but, in our view, where this money is
going, how this money should be spent, whether they are getting the
maximum returns for this money. But I think all of us recognise that India
is a country which has invested very little in public health and this level of
expenditure increase in public health is welcome. Similarly, Sir, and this
point was acknowledged by Dr. Murli Manohar Joshi, on the two flagship
programmes of the elementary education—the Sarva Shiksha Abhiyan
and the Mid-Day Meal Programme. In both of these programmes, there
has been a very significant step up in outlays. In the case of Sarva Shiksha
Abhiyan, it has gone up from Rs. 5,000 crores to Rs. 8,000 crores and in
the Mid-day Meal Scheme, it has gone up from Rs. 2,900 crores to
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Rs. 3,500 cfores, This has been made possible because of the two per
cent education cess; which we have all gladly paid; anyway, those of us
who pay taxes.

In fact, to my mind, Sir, the most significant part of this Budget is the
increase in allocation for child welfare. Sir, we have all seen in the post-
Tsunami environment how the most vuinerable sections of our society are
children, and if you look at the allocation for child welfare, particularly
from the point of view of nutrition programmes, it has gone up from
Rs. 2,000 crores to Rs. 3,700 crores; a Rs. 1700 crore increase in the
allocation for child welfare. Sir, 40 per cent of births in india are under
weight. Sir, we have the largest proportion of births which are under weight,
a proportion which is much higher in india than even in Bangladesh, and,
] think it is time that we rectified the situation. In this context, Sir, the
allocation that has been provided for child welfare, particularly for the
Integrated Child Development Services, what is called the ICDS programme,
one of the most successful programmes, that has been run for 30 years,
is very welcome, So, Sir, the first big idea in the Budget for which it should
be welcomed is the fact that in the key sectors of health, education,
nutrition, employment and agriculture, in these five basic sectors, there
has been a very, very significant step-up in the leve! of public expenditure.
It is important that we have focus on outcomes, it is important that this
money is spent properly through Panchayats or through other institutions
of local self-governance, but, | think to deny the fact that there has been
a very substantial increase in public spending in these aam aadmi sectors,
as Dr. Joshi called it, in my view is not being fair to this Budget.

Sir, the second reason why this Budget should be welcomed is the
focus that it provides on Backward States. Sir, we have heard from many
sections of this House that Orissa is backward, Uttar Pradesh is backward,
Assam is backward, Chhattisgarh and Jharkhznd are backward. Now, Sir,
if you ook at the allocations that have been m: ‘e for the Backward States
as a result of the recommendations of the Twelfth Finance Commission,
on which, unfortunately, we have not had an opportunity to debate in this
House—and | hope we will have an opportunity to talk about that some
time later—you will find that the recommendations of the Government in
the budget that reflects the recommendations of the Twelfth Finance
Commission have a very substantial step-up in the allocation for the poorest
States. And just to give you one example, Sir, in the past, about 70 per
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cent of all the money that went from the Centre to the States was based
on population and per capita income, which, incidentally, was also based
on population. So, one could say that roughly, 70 per cent of the money
that the Centre gave to the States was dependent on population. On the
basis of the recommendations of the Twelfth Finance Commission, this
Budget is devolving close to 80 per cent of the resources purely on the
basis of population. U.P., Bihar, Jharkhand, Chhattisgarh, Orissa and
Rajasthan are the States that have actually benefited. In fact, Sir—I
shouldn't be saying this—the State from which | come, Karnataka, the
State which | represent, Andhra, the State which | have been married into,
Tamil Nadu, have not been given. But | think it is important for us to
recognise that the functioning of a Budget, unlike the Railway Budget
which is to provide links to every Member's constituency, is to take care
of the entire country and to redistribute resources from the richest States
to the poorest States, and | am a great believer that in the last 40-50
years, States like Bihar, UP., Orissa, Chhattisgarh, Jharkhand, Rajasthan
and Madhya Pradesh have been neglected. | am a great believer that
States like Tamil Nadu, Maharashtra, Gujarat, Karnataka and Andhra have
got special treatment for a variety of reasons, and | think that this Budget,
Sir, vegins to tackle the problem of regional disparities in a much more
substantive manner that has been the case in the past and, therefore,
this, to my mind, is the second reason why this Budget should be
welcomed. The third reason, why this Budget should be welcomed, is
because of what the hon. President said in his. Address, which was later
taken up in the Budget under the name "Bharat Nirman". Now, it is not my
case that it is this Government that has discovered rural India. It is not my
case thatitis this Government that has suddenly thought of Bharat Nirman.
The previous Governments had also thought about it. In fact, Vajpayee's
Government started a very successful, very ambitious and very welcome
scheme, the Pradhan Mantri Gram Sadak Yojana. There are many
schemes, which were started during Vajpayee's regime, which addressed
the problems of rural India in a very substantial manner. But the
achievement of this Budget, in my view, is to bring together four or five big
elements of rural infrastructure like irrigation, roads, water supply and
rural telecommunications, to which | will come a little later, and put them
together under the new rubric of Bharat Nirman Programme. There is an
increase of Rs. 2,000 crores in the allocation for irrigation; there is an
increase of Rs. 2,000 crores in the allocation for water supply; there is a
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special programme for rural electrification; there is a special programme
for rural telecommunications. | think all these go to make the elements of
Bharat Nirman programme. What the Budget has done is to pick up five or
six elements of rural infrastructure, being them together, give it a concrete
shape and give it adequate funding so that in the next five years or so all of
rural India will have the infrastructure which it certainly deserves.

My fourth point on the positive side of the Budget is the special
focus it brings to bear on manufacturing. India can't be a world class
power, as we all aspire to be, only on the strength of services industry, it
is not IT along, it is not biotechnology or telecommunications alone, that
would catapult us into world status. It is manufacturing, the old fashioned
manufacturing of steel, textiles, capital goods, jute, agro-processing, leather,
handicrafts that are going to provide mass employment, blue-collar
employment. Therefore, 1 think the focus that has been given in this Budget
has not come a day soon, and a large number of policy measures that
have been initiated or proposed, particularly, for the textile industry, which
is the largerst industrial emoployer in the country today, are in the right
direction. After agriculture, the handloom industry, as you know, Sir, is
the largest employers, in our country even today. | think the incentives
and the measures that have been provided for the manufacturing industry,
in general, and for the textile industry, in partieular, are very weicome.

Finally, the fifth important feature of this Budget is tax reforms. The
function of every Budget is to bring forward tax reforms. The fact of the
matter is that at the end of 50 years only 75,000 Indians report a taxable
income of Rs. 10 lakhs. This is the saddest commentary on the Indian
economy. We can be growing at 8 per cent per year. We can be the fourth
largest economy in the world. But only 75,000 Indians report a taxable
income of more than Rs. 10 lakhs? | am sure, my distinguished lawyer
friends, Mr. Arun Jaitley, is one of them. We have to address this problem.
Two ways of addressing this problem are to rec.uce tax rates and make
your tax rates reasonable, and make the base as wide as possible. We
had a time in this country when tax rate was 97 per cent. We had a great
Finance Minister, T.T. Krishnamachari. He was called TTK. His grandson
told me that in the family "TTK" stood for "Tax, Tax and Kill". With 97 per
cent rate of marginal taxation, we had large scale evasion. Today, we are
internationally comparable. In this Budget, our tax rates are internationally
comparable. The base has to be made comparable. i think the measures
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that have been initiated in this Budget to bring down the tax rates, to
increase or restructure the slabs, will provide an incentive, in my view, for
the people in the higher tax brackets, higher income groups, to pay more
tax. This year is very significant for another reason. This is the first yearin
which the contribution from direct taxes will exceed the contribution from
indirect taxes. This year, 50 per cent of all of Government revenue will
come from personal and corporate income tax; whereas, all this while, it
has been the excise duty and customs duty that has provided the sulk of
the revenue. Sir, excise duty and customs duty is anti-poor. Income tax is
the only progressive tax because the more income you have the more tax
you pay. But in excise duty and customs duty the poor man pays the
same rate of tax as the rich man. For buying a shampoo, buying a soap,
buying a bicycle and buying a motorcyle, you pay the same rate of tax.
We must go to a situation where more and more of our resources come
from direct tax, from personal tax and not from excise duty and customs
duty. | think this Budget has made that historic shift and from now on, |
think, progressively, more and more resources will be coming from the
direct tax front.

Therefore, to summarise on the positives, firstis, significant and, in
my view, unprecedented increase in allocations for health, for elementary
education, for nutrition, for agriculture and for employment; second, the
formulation and the financing'of the Bharat Nirman rural Infrastructure
Programme; third, the focus on increased funding for backward States,
backward districts; fourth, special focus on manufacturing, particularly
the textile industry and fifth, the tax reforms with the focus on bringing
down tax rates and increasing the base of tax payers. These in my view,
constitute significant achievements of this Budget.

Where are the disappointments of this Budget, as far as | am
concerned? First, quite clearly, is the cash withdrawal tax. Good in principle,
bad in practice. The thought was gocd to provide a trail. But obviously, not
many of us go to banks very reguiarly to withdraw Rs. 10,000. Quite clearly,
Sir, from a purely social point of view—it is not a tax; we are not paying
the tax-even the notion that while taking out money you are giving something
to the bank, in my view, is using @ machinegun to shoot a fly. There is
some sort of simile like that. The problem is much larger. The problem is
much more deep-rooted. The problem of black money is much more deepy
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ingrained in our system and we cannot tackle that in this sort of
homoeopathic manner, if | may call it with due respect to ail users of
homoeopathy. Anytime, you withdraw Rs. 10,000, you are going to pay a
small tax. There, | would Say, | was disappointed in the Budget and | hope
that the Finance Minister will make the corrections and come out with a
bolder scheme for introducing.

THE VICE-CHAIRMAN (SHR! BALAVANT alias BALAPTE): You are
calling machinegun and homoeopathy the same thing!

SHRI JAIRAM RAMESH: Sir, | was just reading it yesterday. This is
a very leading magazine of the world called the New York Review of Books.
There is 2 Book Review of a book called the 'Secret Financial Network of
Terror'. some of my friends would be interested in it. Here there is an
article on financing of terrorist networks all over the world. There is a
paragraph here. | would like to commend this article to the Finance Minister
and his colleauge, Shri Palanimanickam. | will read just two lines. It says,
"Today Hawala is a vast global institution serving millions of people
worldwide. Despite the fact that the systemis iliegal in India, Interpol has
estimated that in 1998 the money circulating in India's Hawala system
totalled 40 per cent of India's GDP." One can say this a widely exaggerated
estimate. | think it is a widely exaggerated estimate. But the fact of the
matter is the problem of black money, the problem of money-laundering,
the problem of black money becoming white money and coming back as
black money is far more serious and there | am entirely in agreement with
Dr. Murly Manohar Joshi. If the Finance Ministry or the Finance Minister
has major schemes in this regard without sending disincentives to honest
tax payers, | am sure, both Houses of Parliament would gladly support
him on this. Therefore, sir, on the case withdrawal tax, | was actually
disappointed. But there was no frontal, bold attack on the problem of
black money.

My second disappointment comes from this Document, which was
laid on the Table of the House, along with the Budget—Statements laid
before Parliament, as required under the fiscal Responsibility and Budget
Management Act, 2003,. Sir, | was very much disappointed that in para
12 on Page 47, it says: "The Budget, 2004-05, had assumed an annual
growth of 25 per cent in tax revenue largely relying on lequidation of tax
arrears. The expectations have not been fully met. We have to be content
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with 20 per cent growth which is still higher than the growth recorded in
earlier years." We are well aware of the delays in resolution of tax disputes,
build up of arrears and resultant uncertainties, which have been major

sources of complications in revenue budgeting. In other word, Sir, the:

.main focus of the Finance Minister in the last year's Budget was on
collecting tax arrears. This statement says that has failed. | am also
disappointed more because one of the main planks of last year's Budget
has been the liquidation of thousands of crores of arrears, thousands of
crores of NPAs. Here, | must say, the All India Banks Employees'
Association-l am not exactly very popular amongst the All-India Banks
Employees; Association for obvious reasons — has done a signal service
to the country by coming out with this document which lists out all the
Non-performing Assets which are owned by the various people to the
various Indian financial institutions. And, you will see, with the greatest of
respects, there are certain names here who are leading the lights of Indian
politics lives as well ...(Interruptions) | don't want to take anybody's name
here. All | want to say is that we have to be more serious in collecting tax
arrears. We have to be more serious in collecting NPAs. Fifty five thousand
crores of rupees of bank money locked up in organised large scale industry
as valuable national assets have gone to waste; this could have been
used in other vital social sectors.

Sir, my third question—it is not exactly a disappointment-I have on
the Budget was on the fringe benefit tax. | am a great supporter of the
firinge benefit tax. | know, Mr. Dayanidhi Maran, who has various avtars,
and in this avtar of being a corporate executive-he is dressed like one
today-he has serious objections with the fringe benefit tax. But, all over
the world, frings benefits are taxed. They are either taxed in the hands of
the employees, or, they are taxed in the hands of the employer or they are
taxed in a combination thereof. And, | ask myself: Did the Finance Minister
introduce the fringe benefit tax in a fit of amnesia? Then, | discovered, in
1992, the Chelliah Committee which formed the basis of the entire tax
reforms of our country in the last 15 years, had a chapter on the fringe
benefit tax. And they had recommended 14 years ago that india must
more towards taxation of fringe benefits because what is happening is that
there are non-transparent modes of compensating employees which are
escaping the tax net. And it is a very susbstantial amount of money. Now
one can quibble about what fringe benefits are —whether travel should be a
fringe benefit; whether official travel should be a fringe benefit; whether
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advertising should be a fringe benefit; | think, the concept of a fringe benefit
tax is internationally accepted. It has been recommended by the most
respected committee, which had been set up 13-14 years ago, which
formed the basis of tax reform of not only Dr. Manmohan Singh but also of
Shri Yashwant Sinha and Shri Jaswant Singh. Therefore, | would say that
while, on the Fringe Benefit issue, the definition of what constitutes a
Fringe Benefit could be open to some debate, | would argue that we should
stick to and not give up the concept of a Fringe Benefit Tax.

Fourthly, in the Economic Survey, the Finance Minister talked about
how this year there would be Rs. 108,000 crores of agricultural credit that
would be disbursed; and he took a lot of time in saying that this is one of
the greatest achievements of this Goyernment. Itis true that this year, 50
lakh new farmers have got agrlcultural credit. Itis true that there has been
a 30 per cent increase in the volume of agricultural credit and at long last,
Sir, Kisan Credit Card means credit, not just a card-after a very, very long
time. But the problem is, if you look at the Economic Survey, at page 69,
the composition of this agricultural credit is what gives me a lot of worry.
Ten years ago, commercial banks accounted for only 50 per cent of the
agricultural credit; the cooperatives, the Regional Rural Banks accounted
for the balance 50 per cent. This year, the commercial banks account for
two-thirds of the agricultural credit, cooperatives and Regional Rural Banks
account only for a third. If this trend continues, in another five years, the
cooperatives and the Regional Rural Banks will cease to exist. Commercial
Banks, by their very nature, are not oriented towards agricultural credit.
The primary focus for agricultural credit has to come from cooperatives
and has to come from Regional Rural Banks. | am sorry to say, other than
his saying that | have set up a high level committee; this Budget has not
done anything to address the structural problems of the agricultural credit,
namely, the state of cooperatives, the state of Regional Rural Banks, and
to expect that the bulk of the agricultural credit will come from commercial
banks, in my view, is clearly unrealistic because of the way our commercial
banks are currently structured.

Finally, on the negative side, | would say that Dr. Murli Manohar
Joshi has pointed out some anomalies as far as senior citizens are
concerned and | have some sympathy with that point of view. The Income-
tax Act defines a senior citizen as anybody over the age of 65. The Indian
Airlines and the Indian Railways define a senior citizen as anybody over
the age of 60. Of course, in political parties, there can be no definition of
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what a senior citizen is. You can be 65 and be young and upcoming. So,
the point is, as far as the tax incidence on senior citizens is concerned,
there is no doubt that there has been a bit of an anomaly and senior
citizens, particularly in the income bracket of one and a half to two lakhs
of rupees will find their tax incidence actually going up. This problem is not
going to be restricted to this year. Indians are living longer. Life expectancy
at birth is 64% but life expectancy at 58 is 78, which means an average
Indian who lives up to the age of 58 can expect to live, statistically, up to
the age of 70. So, the senior citizen problem is going to be a problem that
is going to increase over the years. You know, in Railways, already, two
years from now there will be more pensioners than employees. And similarly,
| am sure, even in Defence, today we are fast moving to a situation where
the number of pensioners will outnumber the employees. So, the senior
citizens' problem cannot be wished away. We are a young population.
There is no doubt that 70 per cent of our population is below the age of 35.
But the proportion in the age-group of 60 and above is going to increase. In
terms of percentages it will be small but in terms of absolute numbers it
will run into a few hundred millions. And, therefore, | woltild urge the Finance
Minister to re-look at some of the restructuring that he has done in such a
manner that no adverse impact is made on senior citizens particularly.

Sir, these are my five major 'negatives’ or 'disappointments’, as far as
this Budget is concerned. Sir, on balance, | would summarise now by
saying that this Budget is in consonance with the Natioan| Common
Minimum Programme. This Budget focuses very heavily on social sectors;
this Budget focuses very heavily on physical infrastructure and this Budget
focuses very heavily on two or three sectors which have been negiected in
the past like elementary education, like public health and like child nutrition.
Now, it is not my objective to say that the Budget is a magic wand, itis a
magic mantra and with a Budget, everything will be milk and honey. The
Budget is only one instrument of the Economic Policy. | think the Finance
Minister amidst the constraints that have been imposed on him, particularly
by the Twelfth Finance Commission which devolved more money to the
States —- instead of 29.5 per cent of all money going to the States, now
30.5 per cent money is going to the States. So, there is less money
available to the Centre, given all the expenditure pressures that have
come on him and given this mentality in our country where any proposal
for taxation is met instantly by a negative reaction, | think, the Finance"
Minister has done a very commendable job. Itis for these reasons, | believe,
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Sir, Dr. Murli Manohar Jeshi's arguments do not stand the test of reality.

......

SHRIV. NARAYANASAMY: Can you say something about unearthing
of black mony because everybody is concerned about it? What is your
suggestion in this régafd? {rterruptions) You have not given any suggestion
on this. (Interruptions)

SHRI JAIRAM RAMESH: #When we will discuss about black money,
we will discuss all these things. (interruptions)

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BALAPTE): Now,
Shri Chittabrata Majumdar.

SHRI DIPANKAR MUKHERJEE: Sir, this is his maiden speech.

SHRI CHITTABRATAMAJUMDAR (West Bengal): Sir, actually, | am
also irl agreement with my friend, Shri Jairam Ramesh who said that this
Budget has some positive sidé and some negative side. Although, | do not
agree with all the views expressed by him. However, at the outset, | would
like to say that this Budget is quite satisfactory for us because the Finance
Minister has stated, "The National Common Mitiimum Programme, NCMP,
mandated the Government to maintain a growth rate of seven to eight per
cent a year, to promote investment, to generate employment, to accelerate
fiscal consolidation, to ensure a higher fiscal devolution and to focus on
agriculture, manufacturing and infrastructure. The NCMP also mandated
the Government to provide universal acc&ss to education and healthcare
and to assure 100 days of employment to one person in each family. ‘It is
the commitment of the Fifdnoe Minister, and its reflection, to some extent,
has also been seen in the outlays given in the Budget For the Ministry of
Agriculture, in the year 2004-05, there was an allocation of Rs. 4, 192
crores, which has been raised to Rs. 5, 998 crores. For Rural Development,
whereas it was about Rs. 15,998 crores, it has now been raised to almost
Rs. 24,480 crores. In the health sector also, the allocations have been
increased. Particularly, for the HRD sector, last year, the allocation was
Rs. 10, 625 crores. This year, the allocation has been increased to
Rs. 19,119 crores. So, this shows that, at least the Government is trying
to look after the weaker sections who were not being looked after earlier.
I would like to say that even though the outlays have been increased, the
increased outiays are too meagre in comparison to the problems being
faced by the people, particularly in the rural areas. Apart from this, our
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experience is that the flood and soil erosion is a problem in our country,
particularly in the Gangetic plains we are begin affected severely. | think,
irrigation and flood control is an important sector in our country. But for
this sector, the allocation is too meagre. It is only Rs. 524 crores. So,
naturally, it is contrary to the desire.

About employment generation, | can't agree with Shri Ramesh. In
my opinion, the steps taken by the Government and the decisions in the
Budget are not in favour of employment generation, Though it has been
stated that some Rs. 11,000 crores have been allocated for 'Food For
Work' programme in 250 districts. It is nothing but a small amount in
relation to joblessness in the rural areas. :

De-reservation of 105 more items from the small-scale sector is also
creating problem for the small-scale sector, and many small-scale sector
units will fall sick and will be closed and many of the workers will be
unemployed.

Similarly, on the question of tax revenue, customs duty has been
reduced from Rs. 56,250 crores to Rs. 53,182 crores whereas excise
duty has been enhanced from Rs. 1,00,720 crores to 1,21,533 crores.
That means, the goods which are coming from outside will be cheaper.
But the Indian producer will have to pay much more because of the
enhancement of excise duty. Naturally, in the name of competition, our
industries in all sector will face problems and many of the industries will
fall sick and will be closed down. So, this is not the real solution to solve
the problem of unemployment.

In both, the public as well as private sectors, sickness is there. Out
of about 5,000 cases registered in BIFR, 4,800 are from the private sector,
85 cases are from the Central Public Sector Undertakings and about 118
cases are from the State Public Sector Undertakings. So, my point is:
What will be the fate of these industries? Actually, the Budget says nothing
about this and a large number of workers are employed with these
industries. About 25 lakh are direct employees and, even more than that
number is the indirect employees involved with these industries. Strangely,
nothing has been said about this problem.

| would like to point out that though 4,800 cases are in the private
~ “sector out of 5,000 cases registered in BIFR, even then the tendency is
that the public sectors cannot run, so they are to be closed and handed

286



[17 March, 2005] RAJYA SABHA

4.00 PM.

‘overto the private employers. But this is the case with private employers
also. The private employers are not in a position to run these industries
viably There is no mention of disinvestments of public sector. Thatis a
welcome step. But what is happening is that many Ministers are talking
about disinvestments of public sector outside. So, if the Government
keeps—at least, in the Budget there is no mention of disinvestments --
thenitis all right. But if the Government moves otherwise, if disinvestment
of public sector goes on, then naturally we have to oppose that. From all
these things, itis understood that whereas intention has been expressed
but in practice the allocation and steps are not in accordance with that
intention. One point is clear that the Government intends to take many
programmes and many steps, but they are not in a position to take
because of revenue constraints or resource constraints. So, the question
of resource mobilisation comes here. On the question of resource
mobilisation, it is a fact that the tax-GDP ratio in our country is too low
and there is a scope to enhance the tax GDP ratio in our country which
may improve our revenue position. Shri Pranab Mukherjee in this House
spoke on FRBM Act on 29" July, 2003. Even up to 1989-90 the GDP ratio
was 11.6 per cent. Today it has come down by two percentage points,
from 11.6 to 9.6 per cent. instead of moving up,; it had come down during
the NDA regime. During 2004-05, the Budget Estimate of tax-GDP ratio
was 10.7 per cent. In the Revised Estimate it came down to 9.84 per cent.
The Budget Estimate for 2005-06 it has been proposed to be at 10.5 per
cent. The Left Parties have submitted their memorandum to the Finance
Minister where they proposed that the tax-GDP ratio should be enhanced
to about 11.5 per cent, which is merely at the level of 1989-90. It is not
impossible to reach that level. But the Government's proposal in the Budget
is only for 10.5 per cent. There is a scope of further increase of one per
cent in this ratio. It is not difficult to raise this ratio. Naturally, a quesiton
comes how and from whom these taxes or resources will be accumulated.
In this connection, the Left parties naturally have certian position. But
even the Standing Committee on Finance, in its 14 th Report, recommended
that the focus of the Government however, has been on widening of the
tax base by way of increasing the number of assessees which in fact may
not result in-quantum jump in the tax revenue". The Committee
recommended that the Government, while making efforts to widen the tax
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base, should put specific focus on the high and tax payers so as to increase
the tax revenue substantially. This is a unanimous Report where Memebrs
from that side were also there and my friend is also a Member there. That
is a unanimous recommendation. But | find that in this Budget that
recommendation has not been followed. The Finance Minister has tried to
enhance the resources from the weaker sections. That means broadening,
widening of tax base, from the weaker sections, mainly the salaried
people. But the recommendation was that more money can come if the
tax is collected from the high-end tax payers. But widening on the high-
end tax payers is not there. So, | think that if this recommendation was
implemented by the Government, then, the question of resource crunch,
resource problem, would not arise at all and it would be possible to take
up many other programmes for the people. Now, | come to high end tax
payers. The NPA has crossed more that Rs. one lakh crore but nothing
has been mentioned in this Budget as to how to recover all these amounts.
This is a big amount. This is a source of hug resource. if the Government
was serious to collect all these things then the problem of resource crunch
would not be there. The second thing is, tax arrears, Now, we pay our
electricity bill, we pay our telephone bill. If we have some dispute, after
paying the bill, we may raise the dispute. But what about the tax payers?
From the trade union at least, we proposed to the Finance Minister twice
that in this case also, let the assessed amount be collected from them
first and if the tax payers have any dispute, then they may raise this
dispute and if their objection is accepted, then refund can be made. In that
case, the tax collection arrear will not be there and collection will be
much more. The corporate tax collection during 2004-2005 has been revised
to Rs. 83,000 crores from budgetary estimate of Rs. 88,436 crores. That
means, the upper-sections got the benefit of Rs. 5,436 crores. They are
not the common people like salaried-class. The upper-sections are getting
the benefit, not the lower sections. Then, Sir, | now like to come to arrears
from income-tax, excise duty, corporate tax and customs duty. In these
areas also, the tax arrears are increasing. They have increased from
Rs. 47,000 crores in 1997-98 to about Rs. 1 lakh crores by 2003-04. So,
what steps the Government are thinking to take to recover all these arears?
Ifthe Government could take these steps, many of the programmes, which
have been mentioned in the National Common Minimum programme, could
be implemented and, as a result, more people could be benefited.

Then, Sir, small savings have also been discouraged. It is another
problem. This move will affect the common people. In this connection,
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Shri Jairam Ramesh mentioned about the employment generation and
labour-intensive industries like jute, tea, handloom textiles, etc. Textiles
cover many things. Textiles cover modern mills. Textiles cover power-
looms. Textiles cover handlooms. | have not found any scheme in this
Budget which can protect the handloom industry. There is no proposal to
protect the labour-intensive, tea and jute industries from crisis. | feel, the
Government should think, the Finance Minister should think, that if we
want to increase the employment or, atleast, to protect the employment
in these sectors, something has to be done for this sector. Otherwise,
more and more people will become unemployed and this would become a
problem for us.

The next point | want to place before the Hon. Finance Minister is
this. North-Bengal is also weak. When the North-Eastern States are getting
certain incentives for investment, North-Bengal should also be covered
with this region so that they also can get those incentives to develop
certain industries there. Particularly, | have mentioned earlier about irrigation,
flood-control and soil erosion. Itis a problem in other areas as well. In
West Bengal, particularly, it is a very serious problem. Now-and-then the
settlements are being disturbed and sometimes submerged in water when
there are floods. That is a problem. It also includes agricuitural land. It
also includes settlements. The ambunt that has been allocated for this
sector has to be increased manifold if we want to combat these problems
seriously. | hope the intention of the Government is to fulfil the commitment
made in the National Common Minimum Programme.

1 request the hon. Finance Minister to consider all these aspects
and include these issue in the Budget so that the weaker sections of the
society get benefited out of that. Thank you.

SHRI DINESH TRIVED! (West Bengal): Thank you, Mr. Vice-
Chairman, Sir. | know | belong to a small party and | don't have a luxury of
time. | will try my best to finish it within five to seven minutes. You won't
have to ring the bell. | understand that....(Interruptions). Well, he has given
me 20 more minutes, so | am grateful to him for the permission. His time
can be counted. Thank you for your generosity...(Interruptions)

THE VICE-CHAIRMAN (SHRI BALAVANT AL/IAS BALAPTE): Don't
commit about the length.

SHRI DINESH TRIVEDI: Sir, | am a little bit disappointed, to begin
with, with this Budget. And, let me tell you, at the outset, that | am not
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going to deliver a political speech oh the Budget; | am here to just give you
the factual things as they appear. The reason | said that | am disappointed
with this Budget is that today, we have at the helm of affairs, a Prime
Minister who is a renowned economist, undisputed brain, who can really
give so much not only to India but the world at large, as far as his economic
background is concerned. The disappointment is for their reputation in
Economics because we have a Finance Minister in Mr. Chidambaram,
who also enjoys such reputation. | would have understood if somebody,
who did not understand Economics, had presented this kind of a Budget.
Sir, let me come to the very concept of budgeting. | think, we have moved,
it has been more than five decades of independence and there has been
presentation of Budget year after year, and there is so much of speculation
outside. People are in suspense as to what is going to happen. Itis like a
Alfred Hitchcock movie.l think, we have to get to move out of that. Normally,
the mandate of any elected Government in our country is five years, and |
think the time has come where any Government should present a five year
total picture that, " Look here, this is what is our vision for the next five
years.” But, | don't see any of such things here and itis relevant, this five-
year period is relevant. We had Shri Jairam Ramesh, who is also an eminent
economist. He was part of the Planning Commission. Planning Commission
also envisages plan for five years. Sir, if | come to Tenth Five Year Plan,
and I was going through the Approach Paper, which envisages an eight per
cent GDP, and to have eight per cent GDP, we must normally have
somewhere around 10-plus per cent of manufacturing. But, Mr. Finance
Minister, in his own admission, rightly so, has said that the GDP growth,
as per this Budget, is going to be below seven per cent which, itseif, is a
great disappointment. Sir, there are two aspects of this Budget. One is
the Budget speech and the other aspect is the reality. One can be called
dream, which the captains of industry, time and again on television, saw
when | was watching.Now there is a new system of marking. The anchor
asked, "How many marks do you give to this Budget?" Some said, "Nine".
Some said, "Eight". One of them even said, "Twelve." | said, "Twelve out
of 10." He said, "Two is for carry forward for next year." When they read
the print, the real one, the dream vanished and the nightmare set in. So,
that is another part of my disappointment. Sir, as | said in the beginning, |
am not here to score a political point, | am on facts and figures. | will
straightway go into the facts and figures. Sir, | have mentioned about the
Tenth Five Year Plan. Let us talk about capital expenditure, which is the
basis of generating and creating jobs and giving a boost to the economy.
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Sir, if we look at serial No. 1 of the fact sheet, we come to a significant
figure. Sir, | am mentioning from the 'Budget at a Glance' document, and,
if you study it, you will find that the planned capital expenditure for
2005-06 is expected to come down. Sir, mark my words, it is going to
come down to Rs. 27,515 crores from Rs. 47,714 crores, which means
that there is a decrease.

| would like to inform Mr. Jairam Ramesh that in 2003-04, the planned
capital expenditure was Rs. 47,714 crores, and, this year it is coming
down to Rs. 27,515 crores. Sir, this means that the GDP growth during
the next few years, and consequently in the subsequent years, is going to
come down, which is going to give rise to unemployment because the
entire buoyant economy is going to— | can't say it is going to come to a
standstill—retard.

Sir, the next item is the Non-Plan expenditure, and | am on a figure,
which with whatever little economics | know, | really don't understand.
There is an unusual high increase--one of the highestin so many decades-
in the Non-Plan revenue expenditure, and it is estimated at Rs. 3.31 lakh
crores for 2005-2006 as compared to Rs. 2.96 lakh crores for 2004-05. It
means that you are increasing the Non-Plan revenue expenditure, and
you are decreasing the planned capital expenditure. Any student of
economics will say that this is never done in an economy, which is supposed
to be on the growth path.

Sir, the entire world is looking at India-read the latest edition of
‘The Economist—as another giant like China, but, what worries me is
that, and | am afraid, if we have this kind of vision or lack of it, we are just
not going to be anywhere near that. We have the potential but it is difficult
with this kind of Budget. Sir, the Finance Minister has also mentioned that
he has pressed the 'pause’ button on the Fiscal Responsibility and the
Budget Management Act, namely, FRBM Act, due to the pressure of the
Twelfth Finance Commission’s recommendations.

Sir, unfortunately, nothing can be farther from the truth. The reason,
| say, is that as per the detailed Budget document, the Twelfth Finance
Commission's recommendations will translate into an additional fiscal
burden of only Rs. 3,000 crores to Rs. 4,000 crores because as much as
Rs. 29,000 crores is now going to be borrowed by the States themselves
from the market and not being given by the Government of India. Itis
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Rs. 29,000 crores, could be Rs. 28,000 crores, but whatever it is, it is
close to this figure.

Sir, | am making a very crucial point--Mr. Minister can contradict
me—that the Twelfth Finance Commission recommended that whatever
assistance flows from the Government of India should go as a grant, and
not as a loan. So far, the assistance was flowing in the ratio of 70:30. 1 am
talking about the ratio of grant and loan. It is 70:30 by way of loan and
grants. The Finance Minister, very cleverly, has decided only to pass on
30 per cent of the total intended assistance as grant, whereas he should
have done 70 per cent of that. He has asked the States to borrow 70 per
cent which is close to about Rs. 29,000 crores , as per the figures | have,
across the country. The States will now have to borrow it from the market.
Sir, this will hit the very foundation of our federal structure. Sir, the reason
why | am saying this is that there are some smaller States like the North-
East States. Where will these go to borrow the money and who is going to
give them the money?

Sir, | will tell you the following points, which are going to be against
these smaller States. One, the States are not used to market borrowing at
this ievel. Weaker States may get loans at prohibitive costs due to low
credit ratings. States will now stand perennially at the gates of the Finance
Minister seeking permission under the Constitution to borrow. Ultimately,
they will have to take the permission for borrowing from the Central
Government. This may lead to imbalances in the growth pattern in the
country, which already really exist. The Finance Minister does not undertake
the task of helping poor States if they fail to mobilise borrowings. There is
no leverage. If a State, let us say North-East State, fails to borrow, what is
the Central Government going to do in that case? Sir, there are just three
or four points and | am done.

Sir, the tax collection is where the magic lies. The tax collection
expected in 2005-06 appears to denote certain magical powers of the
Finance Minister. The total tax received, as per the printed book, are slated
to jump from Rs. 2,25,000 crores to Rs. 2,73.000 crores denoting a hike of
21 per cent. | do not know from where he is going to collect 21 per cent
hike as compared to the previous years. This is 'Budget at a glance', page
1, Serial Nos. 1 & 2. Sir, if we look at specific taxes or corporate taxes and
taxes on income, page 1 of the Receipt Budget, the Finance Minister
projected an increase of 34 per cent of corporate tax. On one side he says
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that he is lowering the tax. On the other side, as per the figures, he is
collecting 34 per cent more of the taxes. You can say ‘befter compliances';
I will come to that. Sir, 34 per cent increase in corporate tax in one single
year is nothing but magic, if that ever happens. | would be very happy if
that happens. As far as the tax revenue is concerned, it is stated to go up
from Rs. 83,000 to Rs. 1,11,000 crore. Sir, taxes on income are seeing a
rise of 30 per cent from Rs. 51,000 crore to Rs. 66,000 crore. It means
that the total increase in income tax is 34 per cent as compared to last
year in terms of GDP. Sir, even China cannot claim such high figures. This
is where, | think, some magical touch is there and, to me, it looks like a
'dream budget'. There is also a phrase called "day-dreaming'.

Sir, now | come to the fringe benefits. When the day-dreaming of
the captains of the industry was over and when they woke up, they said,
"Hey, look! What is this fringe benefit?" | was speaking in one of the
seminars and there was an expert in taxation. So, the matter is so confused
that nobody knows what this ‘fringe benefit' is, where does it start and
where does it end. So, | literally had to ask a question that please clarify
that Madam Hema Malini, who is a great artist and | sit next to her, would
that be counted as my 'fringe benefit' and the tax collection will be
more?....(Interruptions).... Sir, on the fringe benefit tax, the Finance Minister
seems to have blissfully included it. He is a very dear friend of mine and |
must tell you that | have lot of respect and regard for him, that is why my
agony, if somebody else or some ordinary politician like me would have
presented-| hope | will get a chance one day-then | can still understand,
but not from Mr. Chidambaram...(/nterruptions)... | just have two more
points. Sir, the Finance Minister has blissfully violated the globally accepted
economic principles of not taxing the expenditure as the economy
matures—our economy is really on the threshold of maturity. Since
expenditure is considered to be a trigger of larger demand leading to more
manufacturing, apart from this taxing employ .es' expenses on stay of
hotels which he subsequently has cleared, but s.il the Income-Tax Officers,
| do not know, whether it is clear in their minds or not, expenses on
telephone bills, all these things remind you of the colonial mindset of the
Inspector Raj.

Sir, now, | come to the withdrawal tax. Much was talked about
withdrawal tax. | don't doubt the intention of the hon. Finance Minister. He
is genuinely after black-money. But | think he does't understand the black
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money concept in this country. | don't think it touches the banking system
at all. On this also, the hon. Finance Minister has violated the basic fiscal
jurisprudence of not taxing the same income twice. Withdrawal tax will
lead to this phenomenon. If tracking the cash transaction is the objective,
Sir, it is already being done, we all know, through the instrument of PAN,
etc. Its implementation will bring larger bureaucratic burden on the system
and | daresay that it will also bring corruption. This also reflects, as |
mentioned, the Finance Minister is completely innocent about how black
money economy operates in this country. Sir, it never touches the banking
system. Tomorrow, there could be a thing that if you withdraw a 500-rupee
note, then you have to pay 20 per cent; if you withdraw Rs. 10, the you
have to pay one per cent. Where are we going, Sir? | am totally disappointed,
totally disappointed. There are many methods which Shri Jairam Ramesh
would assist him and tell him how to stop black money, not that he has,
but he knows how to stop it. Sir, the Finance Minister seems, here | must
tell you, | don't want to use the words that he has misled but it appears
that what the bureaucratic system has done, he has not realised. Sir, on
the issue of 16.9 per cent enhancement of gross budgetary support which
ne mentioned in his speech that | am going to increase the budgetary
support, Mr. Jairam Ramesh, his speech was based on that, that it is
going to the rural India, over which | would have been very happy. But this
is not true, Sir. He talks about that last year; the Plan support was around
Rs. 1,48,000 and odd crores. This year, the Finance Minister claims that
it will go up to Rs. 1,73,000 and odd crores. However, here is the catch.
The fact is that of this Rs. 1,73,000 crores, States have to arrange Rs.
29,000 crores from the market. Sir, even a student of Class IV can tell you
that if you subtract 1,48,000 from 1,73,000, what the difference will be.
This only shows that you have really brought down the Budgetary support
as compared to the last year. You have not increased it. Sir, | have a great
objection to this. You are tatking about China; and, you are bringing down
your Budgetary support. We talk about Aam Adami. | don't want to get
into the politics of this. Otherwise, | will be derailed. | won't do that. But the
fact is, that you have brought it down, Mr. Minister. You have brought down
the Budgetary support by Rs. 4,000 crores as compared to the last year.
This clearly implies the decrease in the gross budgetary support of the
Government of India...(Interruptions)

SHRIN.K. PREMACHANDRAN (Kerala): Of what?
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SHRI DINESH TRIVEDI: The Budgetary support given by the
Government to the States. | am talking today on your behalf, on behalf of
the States, on behalf of the country | am glad you asked it.

Sir, then we are talking about Defence. | clearly remember;—I didn't
have to look at last year's hon. Finance Minister's speech—he mentioned
when he was speaking last year, "| am going to enhance the Defence
budget this year." He said that he was compelled to increase it from
Rs. 65,000 crores to Rs. 77,000 crores. He said, "He was compelled to do
it because there was some outstanding bills and itamounted to Rs. 12,000
crores." Nobody had any objection when he did this last year. But what
did he do this year? The Finance Minister has not only protected the last
year's defence allocation, but he has also given an increase of Rs. 6,000
crores, taking it from Rs. 77,000 crores to Rs. 83,000 crores. This morning
we talked about our relations with our neighbours, people-to-people contact,
etc. We are very happy that retationships with Pakistan, with China, and
ali our neighbours are really getting better, better and better May 1 ask the
hon. Finance Minister: If the relationship is getting better, why do you
need such a huge increase in defence expenditure allocation? | totally fail
to understand this. This is, definitely, a misleading thing. Either you accept
and say, "Yes; we need this for the security of the country. We need this."
We don't want to hoodwink the people. | am not trying to say, he has done
that. But it amounts to that...(Interruptions) No; not Parliament Nobody
can doit. | have no quarrel against anybody. Like, | said in the beginning,
| am not here to score a political point. Sir, my next point is this. The NDA
Government had started a very good practice. It had beaun a new chapter
in bringing transparency and accountability in Bud. '.:g by annually
publishing what was called as 'Action Taken Report' on Budget
Announcements, and delivering the same with Budget volumes Sir, | am
again sad; this has been given a go-by for reasons not known to anyone of
us. Maybe, the Finance Minister would lik to explain this; maybe, he
could have given the ATR on its commitmer..; made in July. 2004 at least.
| am sure it can be done...(Interruptions) No; it is done periodically, after
every three months. They say, "This was our target. This is where we are "
And if they have missed the target, they say why they have missed it.

Lastly, | will give you an example. The other day we were in Mumbai
in the Hilton Hotel attending one of the Consultative Committees At the
rooftop of the Hilton Hotel, on the 28th floor, which has a panoramic view,

295



RAJYA SABHA [17 March, 2005]

it is all surrounded by glass. So, one could sit there, have a meeting and
look at the nature outside. But what did | find there? | found that all the
curtains were drawn and we were sitting in the dark room. | asked the
authorities, "What is the point of going on the 29th floor where you find
that the entire vision is blocked and you have to sit in the dark. We could
have held the meeting in the basement as well which would have cost us
much less". The moral of this example is, for heaven's sake, open the
curtains of your minds; please, be more visionary, rather than just a normal,
ordinary accountant trying to balance one figure with another.

SHRI LALIT SURI (Uttar Pradesh): Mr. Vice-Chairman, Sir, | am
thankful to you for giving me time to express my views on the general
budget 2005-2006 presented by the Finance Minister on 28th February
2005. | would not take much time, | have some background from the
corporate world. | will just stick to two-three points on the Budget, on
which | would like to express my views.

[THE VICE CHAIRMAN (SHRI DINESH TRIVEDI) IN THE CHAIR ]

For the last two years, the Indian Economy has been very buoyant.
The steps taken by the previous Government as well as the last two budgets
have helped the economy to grow. The world is moving at a very fast pace
and we have to make sure that we are not left behind. Our GDP in the last
two years has been in the range of 7% to 8.5%. To eradicate poverty,
which is below the poverty line, our GDP has to grow close to 9%.

In my budget speech last year | had, inter alia, stressed the need for
world class infrastructure in the country, making agriculture undependable
on monsoon, providing filip to manufacturing sector, providing industries
loans at internationally compatible rate of interest and the like and giving
tourism industry a full infrastructure status.

It is heartening to note that the Finance Minister in this year's budget
has ventured in a big way to fulfil the Presidents dream of Bharat Nirman in
the coming four years period, by setting the following goals to be achieved:
to bring an addional one crore hectares under assured irrigation; to connect
all villages that have a population of 1000 (or 500 in hilly/tribal areas) with
a road; to construct 60 lakh additional houses for the poor; to provide
drinking water to 74,000 habitations that are uncovered; to reach electricity
to the remaining 1,25,000 villages and offer electricity connection to 2.3
crore households; and to give telephone connectivity to the remaining
66,822 villages.
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However, in the years to come it has to be seen to what extent these
ambitious targets will be achieved. The biggest challenge, which the country
is facing, is 29% of the population, around 404 million people are below
the poverty line. Creation of jobs and employment is of utmostimportance
to eradicate poverty.

| have always been a firm believer and advocate of liberalization and
disinvestments. It is very disheartening to see that the pace of
disinvestments has slowed down, and which is detriment to the growth of
economy. With Dr. Manmohan Singh, the Prime Minister of the country
and the architect of liberalization and disinvestments, along with Mr. P.
Chidambaram, the Finance Minister, and Mr. Montek Singh, Deputy
Chairman of the Planning Commission, the country couldn't have asked
for more. However, may be due to constraints from their UPA partners they
have not been as aggressive as they should have been in this budget to
take full advantage of the favourable perception of the world towards India
for investment. At times we have to rise above the constraints and to what
is good for the country. | hope, during the course of the year more
progressive decisions will be taken in the right direction. To attract FDI to
the country we have to accelerate the development of infrastructure like
highways, ports, airports to international standards. Another deterrent for
the Foreign Investment is Labour Reforms and having a one-window
clearance to cut down the time wasted in implementing various projects.

The Finance Minister in his speech mentioned that he would give
special attention and concessions to those industries, which give maximum
employment. Four industries mentioned by him are food processing, IT,
manufacturing and textile. What he has overlooked is the tourism sector,
which gives the maximum employment. It provides right now 17 mllion
direct employments and 41 million indirect employments. It contributes "
5.9 per cent to the GDP. The world tourism contributes 10.6% of the world
GDP. It has direct employment of 200 million people. With the present
contribution to the GDP taking the world percentage by 2015 India will
provide 25 million more jobs. India right now has only 3.3 million tourists
as compared to Thailand, which is 12.35 million, Singapore 7.8 million,
China 42.0 million, Indonesia 5.3 million, and Dubai 5 million. India has a
great growth potential in this sector. Surprisingly there has been no mention
of this sector in the budget. India has only 92,000 rooms and requires
another 90,000 rooms in the coming 5 years. !t requires an investment of
over 80,000 crores of rupees.
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The tourism industry has not given a full infrastructure status as
other industries, that 1s, ports, airports, highways, information technology
and telecommunication, which have been given full status. The industry is
deprived of various sections of income tax where money can be reinvested
for new projects as well as amalgamations and mergers for the growth of
the industry. To build such a huge infrastructure, it requires a lot of capital
expenditure. All the industry wants is a level playing field with the
Infrastructure industries like I7. Tourism 1s growing and the occupancy is
good, but we need huge investment to keep pace with the growth, which
will not only provide huge employment but also generate over Rs. 50,000
crores annually in revenue. | would request the hon. Finance Minister to
give the Tourism Industry full infrastructure status for a limited period of
only 5 years. This will help the tourism industry to build more rooms,
which is the need of the hour.

Now coming over to the tax structure for Indian companies, i(}is good
that the level of taxation has been reduced from 35% to 30% But on the
other hand, surcharge has been raised from 2.5% to 10%: This has made
the whole exercise futile as the rate of depreciation of plant and machinery
has been reduced from 25% to 15%. This would mean that cumulative
effect of this along with tax on perquisites will result into a total taxation on
the profit varying from one industrial house to another between 39% to
42% In this context, | would suggest that with 30% rate of taxation,
surcharge at the previous rate of 2.5% be retained along with the previous
depreciation rate.

Fringe benefits tax is, in reality, on the benefits arising to the
employees. It is a covert form of disallowance of otherwise eligible deductible
expenditure under the garb of fringe benefits tax. The fringe benefits tax,
will be an additional cost, which an assesee is required to bear for doing
business in India. The Indian economy is growing globally and large
business houses need to incur expenditure for the globalization of their
business. Butimposing restrictions on the allowability of such expenditure
in this form of tax would create an ext-emely negative impact on the
economy and the same would also be deterrent to the growth of economy
in general.

The taxation policy should be such that there is a least amount of
harassment to a honest tax payer. The very fact that an income tax officer
can harass the assessee under the garb of fringe benefits tax, will make
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the whole system on this issue an Inspector Raj Itis for this reason that
the tax on perquisites has to be re-looked

With the acceptance of the above amendments, the direct tax
collections will go down thereby increasing the deficit of Rs. 1,561,144
crore as stipulated in the budget. However, the increase in profitability by
maintaining the depreciation rates as prevailing in the previous years by
not reducing them and also maintaming the Surcharge at 2.5% will give
enough profitability and taxable revenue which will cover the shortfall in the
tax revenue. It would, however, not be difficult for the Government to bridge
this gap further in case serious efforts are made to reduce Government
spending particularly in the field of contingent expenditure. My suggestions
are that the institution of audit should be strengthened so as to make
annuai audit of all the Ministries, Departments and institutions under the
Central Government as mandatory According to the present arrangements,
the Pay & Accounts Officers function under the total of the heads of
departments who are Chief Accounting officers That does not leave much
scope for honest and independent functions of the Pay & Accounts Officers
Accordingly, audit of the expenditure of the departments cannot be
conducted in an appropriate manner

It would, therefore, be desirable to evolve a mechanism, which would
not impede the functioning of the Pay & Accounts Officers, so far as the
audit element 1s concerned In addition here are certain areas such as
payment of overtime allowance to staff, expenditure on staff cars,
telehphones and stationery, which can be reduced substantially if proper
scrutiny of accounts is conducted. For this purpose, the appointment of
officers of proven integrity should be made as controlling officers for staff
cars and in charge of internal audit units. These steps, | am sure, would
go a long way in reducing contingent expenditure in Government offices
This 1s in tune with Dr Manmohan Singh, the Prime Minister of India's
directive to various Ministries of the Government of India to take care of
audit objections on their working and to take steps to address them

With these words, Sir, | support the Budget and hope that the hon.
Finance Minister will give due consideration to my suggestions.

SHRI R.P. GOENKA (Rajasthan): Mr. Vice-Chairman, Sir, thank you.
| stand here to support this Budget. | have a problem with which | would
deal myself. After the eloquent speech of my colieague, Mr Jairam Ramesh,
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my speaking is difficult but | will try. It is a unique Budget. For many years,
| have not seen or read a better Budget than this one. This is a 'dream
Budget' if you wish to call it, that not a a 'drum budget' as mentioned by
the Leader of the Opposition. Let us examine some of the features which
this Budget brings out, | will deal first with the jobs and employment. The
Budget will be unique in its impact on the rural sector which is the backbone
of the economy. For the first time, the Budget has given such a high
priority to employment generating development. (Interruptions)

Mr. Vice-Chairman, Sir, | am addressing it to you, not to any other
Member.

AN HON. MEMBER: Not to the House?

SHRI R.P. GOENKA: To the House, if | address to you, Mr.
Gentleman, the Chair would feel bad.

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): | am giving full
attention, Mr. Goenka, please go ahead.

SHRI R.P. GOENKA: Thatis his job whether to attack or to support;
but | am supporing it. | will quote some of the numbers quoted by Dr.
Joshi, thatJrrigation, to cover one crore hectares and it will create one
crore jobs. Then he mentioned about the food processing industry, which
will create 2.5 lakh jobs. Thirdly, textile industry will create 1.2 crore jobs.
And IT industry will create 70 lakh jobs. Apart from these, there are other
sectors like construction, tourism industry which will generate productive
jobs to alleviate poverty. It is relevant that Food for Work Programme is
rolled into the Rural Employment Guarantee Scheme. If this creating of
jobs mainly in the rural areas is not for aam adami, as mentioned by Dr.
Joshi, then what is for aam adami?
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5.00 PM.

IaweEd (ot fw BR) : oF aRe-Sa w1 yH-dae ¥ e e
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M AR o MIATHT: T, AIFT o -G&F2 eA0 GF< T8 ¢
...{Interruptions)... Sir, then Mr. Jairam Ramesh mentioned about education
and health care. Itis basic knowledge that if the country has to progress,
we must give adequate education and take care of health of our people so
that they can be more creative and they can build a néw India. This Budget
has given ample proof of that. Sir, the Bharat Nirman programme, as
mentioned by our President in his speech a few days ago, is basically for
the infrastructure; where the infrastructure is going to the rural areas. The
weakness of India is that we have not looked after the rural areas till today.
Now we are going to look after. We are being criticised and we are not
being liked because we are on the right path. Some of the people do not
like us. The real focus, as | was saying, of this Budget is on infrastructure.
If I recollect, Rs. 32,000 crores have been assigned to it. Never before,
never before! This will speed up both rural and urban areas by bridging the
gap that exists today. By the end of next year, every village will have
telecom connectivity. Rural electrification has not been left out. In the next
five years, we are going to connect 1.25 lakh villages. Sir, may | quote
you, Sir? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): If whatever | have
said is parliamentary. ...(interruptions)...

AN HON. MEMBER: You can say 'previous speaker'.
...(Interruptions)...

SHRI R. P. GOENKA: He is from Gujarat. ...(/nterruptions)... Mr.
Trivedi, one of our colleagues, was very critical of National Highways
Development Project. ...(Interruptions)... He is not sitting there.
...(Interruptions)... | would like to inform him that 5172 kms of roads have
been four-laned. Investment will now be made on highways and also in
North-Eastern Regions which was left unattended for many years and for
which Sir, you would be sound also.,

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Did Mr. Trivedi speak
about highways. | would have to check up the record.
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SHRIR P GOENKA' You missed the point in the last six years and
you missed it even today You did not mention about North Eastern Region
at all. Sir, | get confused with double personalities

THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): Those who are
Trivedis have got three personalities, "three Veds". They live in three
different layers.

SHRI R.P. GOENKA" Sir, | don't wish to mention the third one. The
time when you comg and sit here | will call it Trivedi. The outlays on
Highways would be 43 per cent higher than the previous year. It is
Rs. 9320 crores. | refer to Dr. Joshi who said that for Agriculture, the
Budget has not done justice. This is the way | understood him saying,
specially to marginal farmers. Sir, | want to give you, and through you, to
others. We are aware that agriculture has been one of the weak points in
the economic organisations of the country. Mr. Jairam Ramesh mentioned
that if agriculture moves up, we move up. As a result, farmers have not
been getting the right price. What to do? We have taken care in this
Budget so that they can know and anticipate and do forward trading. The
new scheme introduced in the Budget will help organise marketing
agricultural produce. Sir, Mr. Jairam Ramesh is my hero in this House.

[MR. DEPUTY CHAIRMAN in the Chair]

Mr. Deputy Chairman, Sir, Indian agriculture should be free from the
vagaries of monsoon and this is point which Jairam Ramesh mentioned.
For that we are giving total emphasis on agriculture so that more and more
land could be irrigated by different sections of the society. The second
thing which we can do for agriculture is to diversify the agricultural produce
like floriculture, fruits, vegetables, dairy, poultry, organic farming, etc., so
that the farmer can get a higher price for his produce. If this is not forward-
looking, Mr. Trivedi, what is forward-looking? At the same time, 35 per
cent of our agricultural produce is wasted or unutilised, either not being
consumed by human beings or failing to be exported. What we need today
is cold storage facilities, transportation by air-conditioned wagons, trucks,
etc. And this Budget has done justice on that side.

SHRIDINESH TRIVEDI: Itlooks that the intention is ‘looking-forward’,
but the actual figures say that it is 'going backward.' | was quoting only the
actual figures. | would be very happy if it goes forward because India is my
country too.
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SHRI R P. GOENKA" While speaking, you called yourself an
economist

SHRI DINESH TRIVEDI: | did not say that.
SHRI R.P GOENKA: You did say that.

SHRI DINESH TRIVEDI: No. | did not say that. | am no where near
that. But, | would like to be. | only said that | want to learn from Mr. Jairam
Ramesh.

SHRI R.P. GOENKA: Okay You learn from him. You have a good
teacher in him.

SHRI DINESH TRIVEDI: He 1s a lovely teacher...(Interruptions)...
SHRI R.P. GOENKA: But, please, listen to me...(Interruptions)...

SHRI DINESH TRIVEDI: He has not presented this Budget
Otherwise, it would have been a much better Budget than what itis. | am
positive on that.

SHRI R.P. GOENKA: If a Budget is not for the one year to come,
then what it is? Is it one year backward? And, one year ahead is not
forward looking?

Then, Sir, our export, at this moment, is 12 per cent. In other words,
itis 1.5 per cent of the total world trade. Or, US $ 75 billion, hopefully, by
the end of March. We want to double it in the next five years. This Budget
has given some incentives.

The next point is on tax reforms. Our reforms relate to taxes. The
hon. Finance Minister has offered a good deal on personal income-tax. Up
to the income of Rs. 10 lakhs—it is basically for the common people—he
has given relief. Of course, he has also given some relief to the corporate
sector. He brought down the tax rate from 35 per cent to 30 per cent. He
gave some depreciation benefit, but surcharge has been increased and
the net effect would be between 32 and 33 per cent.

We want to provide international standards in our country. We want
to have another Shanghai here How do we do that? Sir, Mumbai is one
city where we are going to have facilities of international standard. The
R.B.1. is giving incentives for foreign investment. In due course, Mumbai
would become another Shanghai.
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SHRI DINESH TRIVEDI: Why cannot Shanghai copy one of our cities?

SHRI R.P. GOENKA: Sir, they have not to copy. They have to go
hundreds of miles further up in their own country. They will find equal
villages, equal standard villages, or even worse. So don't go by one
Shanghai. (Interruptions) No; no, | am going to one city. (Interruptions)

MR. DEPUTY CHAIRMAN: Let him speak. (Inferruptions) e sirett
i, R S, 3o iR g

SHRI R.P. GOENKA: The Finance Minister has rightly underlined
what is important is not the outlays as the outcomes, which Late L.K.
Jha, the economist, quoted. (Interruptions) | find people are getting a little
impatient. | would like to end after making two small points. One, the
future is full of opportunities and challenges. With a collective force of the
partners of the UPA, it should be possible to meet these challenges and
make it possible that India becomes a Developed Country by the year
2020. Two days ago, | was reading a book. With our permission, | would
like to quote two lines of that book, with one or two alternations to suit the
Indian conditions. This is a book on President Chen, who is the President
of Taiwan. The amended quote reads like this, "The UPA partners are
going ahead with their Common Minimum Programme, leaving the position
of day-to-day political issues, while they—means you people—remain
fixated on the last elections.” Thank you, Sir.

MR. DEPUTY CHAIRMAN: Hon. Members,'l have to inform you that
it has been decided that the general discussion on the Budget, 2005-
2006, has to be completed by tomorrow, that is, 18th March, 2005. The
hon. Minister of Finance will also reply to the debate. We are sitting up to
6'o clock. All those who are present, they will have to speak; otherwise,
they will lose their chance. Shri Lalitbhai Mehta, would you like to speak?

SHRI LALITBHAI MEHTA: Tomorrow, Sir.

MR. DEPUTY CHAIRMAN: The BAC has decided that the debate
has to be completed by tomorrow, thereafter reply has to be given. If all
Members say that they will speak tomorrow...(Inferruptions) You can speak
tomorrow if time is available. (Interruptions)

SHRI LALITBHAI MEHTA: Sir, | came just at 4.30 p.m. | was told
that my turn is tomorrow. (Interruptions)
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MR. DEPUTY CHAIRMAN: There is nothing like 'turn’. Till the House
sits, we cannot say when the turn will come. All the Members who have
given their names, they have to be present here. They should remain
prepared. One or two requests can be accommodated. But | see that
most of the Members are saying that they will speak tomorrow. And, we
have not decided earlier that there would be discussion on Budget on 18th
March. Tomorrow happens to be Friday. But the Private Members Business
has been shifted. That is how we are completing the discussion on the
Budget tororrow.

SHRI LALITBHAI MEHTA: Sir, | would just like to submit that when |
came over here in the House. | enquired from the Secretariat people about
my turn, they told me that my turn is tommorrow. (Interruptions)

MR. DEPUTY CHAIRMAN: Now, you can Ngeak today. You are ready.
You came with....(Interruptions)

SHR LALITBHA!I MEHTA: Sir, | will speak tomorrow.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Deputy
Chairman, Sir, | would like to begin my comments with a quotation from
the hon. Finance Minister's interview to the media. The words may not be
exact, but this is what he generally said. "l do not deliver, it is the States,
Ministries, and Departments who do so.” | think that is generally correct.
| also feel that a discussion of the Budget should not really be like we gave
to much money here or we gave so much there. It is a question of which
way the country is going.

The big debate today is about development in the two systems of
India and China. Atthe present showing, China is categorised as a nation,
a State and a Government where there is no democracy whereas India is
a total democracy. Both are trying to advance. Both started, approximately,
at the same time. But due to certain reasons, perhaps historical, China i,
at present, much ahead of us though people do say that in the long-term
India will, possibly, catch up and go beyond it, but that is to be seen.

ABudget, in any case, is a statement for the next year. As Shri R.P.
Goenka just now mentioned, here is one of the disconnects that we are
faced with on this one day. While in his Budget Speech, the hon. Finance
Minister lays out the course of action, that is, the roadmap for the next
one year within the scheme of the Five Year Plan, how he is allotting the
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moneys for the States, this House, by a lot of private study, can have an
accounting of what happened to the money which was allotted last year.
You go through the reports of the various Ministries, you go through the
various other papers placed on the Table of the House. Even the reports of
the Ministries, generally, give accounting in financial terms. They do not
give you the actual targets achieved. So, when the Finance Minister says
that this year for the highway programme we have allotted so many thousand
crores of rupees, in terms of physical targets, what does it transiate into?
How much has been covered last year, we do not know. So, in that sense,
you take this to be an Annual General Meeting of India Incorporated, in
which the Board of Directors are the Cabinet, the hon. Finance Ministeris
the Chief Financial Officer, we the Members of Parliament are the
representatives of the shareholders, who are the people of India. So, this
is one stage where some mechanism must be devised, where on this one
day or over a period, we should know what has happened to our money,
which was spent last year. It is as simple as that.

For this year, of course, the Finance Minister has laid out the Budget.
The Budget has been generally, very favourably received by all the external
indicators. The stock market has gone up. Foreign Institutional Investment
is coming in. There is not much Foreign Direct Investment, but Foreign
Institutional Investment is coming in. Foreign Exchange reserves are
climbing up. These are the concrete indicators, and so far, all the indicators
are favourable. But, we do not know, as yet, what the actual effect will be
of the moneys that are to be spent allotted for this year, and how much we
will be achieving of those targets this year.

Now, the Finance Minister said a very crucial thing, "l do not deliver,
it is the States, Ministries and Departments which do so0." So, the next
issue | would like to place, through you before the House, Sir, is how
effective our States are. Itis our money. The Twelfth Finance Commission
has said that 30 per cent of the Central taxes, | think it is 30.3 per cent,
should go to the States. How are they spending it? There is a tendency on
the part of States that when funds are allotted to States for certain Central
projects, they say that you given us all the Central projects. It is find.
There is nothing wrong with it. It is their money, as has been said by Shri
Vijayaraghavan. And, itis going back to them. No one is doing any favour.
But the fact is, should we not know what accounting is done; what targets
have been met? | am afraid that there is some communication gap there
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As least, the public do not know whether the money was spent or the
targets achieved So, there should be some method by which we should
be able to know that what amounts have been spent on the targets achieved

Sir, the Finance Mintster has to work within the resources available. What
are the resources available to him? This point has been made and the
answer Is very sinple They ore fromtaxes He can widen the tax base as
much as he likes 1o, but there 18 a imit, because, ultimately, your tax
base is restricted, due to polittcal compuisions | must say, to the salaried
class and the corporate class. On the one hand, when you say 70 per
cent of our people are engaged in agriculture, and, | think, 25 per cent of
our GDP comes from agriculture, such a big section of peoble, and 25 per
of our GDP comes from agriculture. Itis to say, therefore, that 25 per cent
of the GDP, the people who are contrnibuting to it. do not pay any taxes. It
is as simple as that. You cannot do it, is a different issue because there
are political compulsions. But the fact i1s that every Finance Minister of
this country, be it the present one, previous one and future ones, will be
placed in an absolutely impossible position and within that he will have to
juggle figures as best as he can. Increase a few taxes here, decrease a
few taxes there and hope he will get the money. Then, he has to go in four
borrowing. The more he borrows, the more is the fiscal deficit, figures of
which are given here, | will not go into it. You all have read it, but, | think
this is a problem which, perhaps, ts insurmountable, to a person, who has
an average understanding. Because it is a vicious circle and catch-22
situation, the majority of the people are not paying taxes, the minority of
the people are being taxed at various levels, upper level, lower level and
middle level. But it is this tax base you are digging deeper and deeper, you
cannot widen it. Now, what answer do we find to this? | do not know. The
other resource to which he can do something is Non-Performing Assets.
There has been, | think Shri Jairam Ramesh has said it, no frontal attack
on the Non-Performing Assets. He was kind enough to loan me a copy of
the All-India Bank Employees’ Association book, and the figures are quite
staggering, of course. Can this be taken out of the coils of litigation?
Because this very Government has promulgated with retrospect effective,
an Ordinance to ensure that money is recovered. | do not see why this
Government cannot take similar action to recover these Non-Performing
Assets. It is something that occurs to me. If the Government can find
ways of doing it, there is almost a thousand crores available for taking up
various projects. The other thing, is of crores, black economy, black money,
parallel economy, which by some accounts is 40 per cent of our GDP.
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Sir, uniess the Government takes active steps to whiten this black
money and put it into legitimate circulation, the Finance Minister's job will
be an impossible one. And, this goes beyond the scope of the Finance
Minister into other Departments of our country to see that this is taken
out. Here, 1 would strongly urge, through you, Sir, the House to pay particuiar
attention to what Mr. Jairam Ramesh quoted in that newspaper cutting,
"The Menace of Havala'. It is not only effecting out economy, but, through
our economy, it is also effecting our security. It is one of the primary
channels for creating black money, for funding anti-national activities. So,
the 'Havaia' has to be controlied. The Finance Ministry kas a large role to
play in it. But, there are other Ministries also.

Then, Sir, | say that this Budget and also the previous Budgets are
for the poor. Now the probiem is, it is very difficult to discover who are the
poor. Because we witness numerous debates in this very House on the
issue of 'below poverty line', 'above poverty line', and whether we like it or
not, the fact of the matter is that poor for whom all these benefits are given
have to be categorised, have to be classified, and at the grassroots level,
which is why | mentioned the States, determination of who the poor are, is
totally influenced by local politics, local caste conditions and other such
tactors. So, until the Government, which is doing its best to provide resources
for uplifting the poor, gets these mechanisms properly established, | am
afraid the water will keep pouring into the sand and the sand will absorb
any amount of water that you pour into it. The money that you are spending
i3 not really reaching its objective.

Then, Sir, recently, in the Employees' Provident Fund, an interest of
nine per cent was agreed to by the Government. It was due to political
compulsions; they are there; you can't avoid it. But, then, Sir, may | also
dlemand through you, of the hon. the Finance Minister and the Government
that savings of pensioners must be adequately reimbursed? You have
created a scheme for senior citizens where you are paying nine per cent
interest. On the same analogy—if you can spend money to provide
additional one per cent interest to a very powerful political group—will you,
as a mafter of social justice, provide, at least, one per cent more interest
to a group which is larger than all these people but has no political power,
i e., the senior citizens? Will you provide them ten per cent on this? | leave
it to the Government to consider this because, | think, if the Government
has to have a human face, it must consider all these factors.
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Lastly, Sir, | would like to talk on Defence. Defence, Sir, as you
know, in the present environment of peace,—peace with Pakistan, talks
with China; excellent—is not really a very respectable subject to talk about.
at present. People try to sweep it under the carpet. They provide money
more or less quietly. But the fact of the matter is that war and peace are
cyclical features. | have had the honour, Sir,—it is a great honour to wear
this country's uniform—to participate in four conflicts—one under the Prime-
Ministership of Pandit Jawaharlal Nehru, one under the prime-ministership
of Shri Lal Bahadur Shastri, one under the prime-ministership of Madam
Indira Gandhi, and the last one, a proxy war, under the prime-ministership
of late Narashimha Rao.

Sir, the first conflict came in the early days of our Independence, in
the background of "Hindi-Chini bhai-bhai". Under similar sort of
circumstances, when there was peace, the attitude was, why spend on
Defence? Of course,in addition, there were certain attitudes towards
defence. We were totally unprepared. The Chinese, Sir, with whom we are
having peaceful relations, gave us such a slap on the face in 1962 that we
have not yet recovered psychologically from its impact, and our dealings
with China are still governed by the memories of that slap on the face. it
has been a mortal blow to the nation.

After 1962, there was a tremendous hurry to 'buy this', 'get that', and
'get the other'. There would have been a 'Tehelka' then also, | am sure.
There could have been a CIG report then also. But they got what they
wanted; prices were jacked up. When the next war came within three
years, under Shri l.al Bahadur Shastri, the nation was a little better
prepared. Again, between 1965 and 1971, for six years there was
comparative peace; there was tension with Pakistan, but preparations
continued. Defence was not given a go-by. In 1971, under the leader ship
of that incomparable Prime Minister we had, Madam Indira Gandhi, we
established history. | think, that one episode of Bangladesh has overcome
the trauma of 1962.

Then, the fourth War, under late Shri P.V. Narasimha Rao, was not a
war; it was a proxy war. People were getting kilied, but it was a proxy war.
Liberalisation had come. Defence was, again, a dirty word. it was
unfashionable; it was almost politically incorrect to mention Defence. You
put in your demands, they listened to you, they patted you on your back,
" ar=a1 fer, BEUSSA’ Nothing came. That carried on and on and on and
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we had Kargil. Again, Sir, now the salne cycle is repeating. We are at
peace; we look forward to a better world and say the twenty-first century
would be a century of peace. Yet, let it be so But, Sir, in times of good
health, as we are now, if you don't pay your life insurance, when there is
an emergency, God forbid, we would be in trouble.

When we speak on Defence, it is a large budget. But | think, we
should not adopt the mentality now that we must cut down on Defence
totally. We must maintain an even expenditure and an even balance so
that the if the next incident occurs—it may not occur for 50 years—let us
not be found unprepared.

How can we contribute to this huge Defence budget being spent?
We could do one thing, which we should do and are not doing, and that is,
to indigenise. We have got plenty of talent, we have got plenty of capability,
and if we have to spend this money, let us spend it in the country. Thatis
one thing we should focus on.

Sir, that is all | wish to say for today in this dicussion on the Budget.
| just put across certain thoughts | had and | hope, some answer will be
found to this. Thank you
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MR. DEPUTY CHAIRMAN: Meenaji, please conclude. One more
speaker is there. Prof. Soz is waiting.
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18 T TG 56 QT HT ITAM 172500 FIE 7941 &, I9H Wegee I,
Yregee 75d 1 59 W P AT FAHEA 25 FWE | w1 €, 39 S off IhT
fafi= @il & ST 6000 FIE TN T HE HT WEAUH R, 78 9ga FH R
T 6 T hUS BT e 1 & 1 forel Tt oft a0 I3 & For 30 291 B e v
Yeges TEs & Wi & WY AT A & ¥ 1 o9 S 9red €, AfFA 3™
TS T 3G ITh! ThiHI ! o@d §U WY 9gd HH ¢ | §6 WG ] Gg141 ST

M T Tt T deges F, Yeqee Isd & Jml & fau ey widh
BATIT S A9 & YR H1 81 39 Fal 8 Fof TR erggfam snfa, St & o
& fore usha it g By gE S Ui | 7éed, 79 2005-06 & F972 W90 # fad
T St X =g ryen 6 ¥ 1 38 sarn & 6 orgfaa sif, s @ enil @ fag ey
% g favafaerer! 3§ wrefree draeg weasha o1 qu e & fag asia @
T BeAlfeg FE &1 ST | fava faener sgm o & 8l %1 ad 2005-06
A W 2 TIX B WM 17 & fog Ffy Iuesy waom 1 =i dem &
T8 A A Sfd, Sd & B o fog =e Wi die segfa A $ TR
0 T | wREE, SR W @ w9 H U T A % v @
e aforia S deanedl &1 gt sifugfaa +1 Smei | < srgfaa wifa, et
%1 B3 3 SIS | a9 U, IEH Bl YSH Hi SOl | 39 A @ egee
FIR, Veges gFa & fau gy w0 W & fag 956 st =) 9ga-aga y=ac
=Tl § T Tt Aoreli § deges FI, ASTe IFeq &1 T o1 379 g
I, T-T61 F1 @9 IR [a 7 HgH @S H1 Aawdharsii F1 qQ H
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T | AT 3T a2 91901 H &g § T 39 Ao & fag 6,253 wd@ w9 &1
e foran sram

form woft St 3 o7 wrore vy 3 Tl 3Ye < e sieied Aot s 7 ¥
St ITGTfe: 7GR Qe T T § A9rd 3, gE H1 o \en A

it e 9= Hivn: ey A5 A 2 FAS IR ) wnvifod w0 & fosa
IS  AET ) Igh 58 I H 2.5 HUE foFn T &1 4| s S W) e 9
G 1 & fa foman 77 & 1 faod w5t St o7 el 61 s Y@ @ S 38 5
SIS =B W 1 <1 § | HQ TS B ATH 27 T 39 I9E B GgA B A€
T g FE T vt

it Sggufa: A9A 10 fae & s9mg 25 fige & foawi o ov s
1S | You are encroaching upon the time of other members of your party.

ot @ == won: W, 9 five ohagm
At IrRTafa: T3 13 afa 6 ], TR M9 TEA & 239 7 ot T W

5t et 95 Hion: HERE, o | faw v § o ROfEh v e sTu 9w
AR L | fam w3t S & Fraga F8m % 3§ 3 3 warel o1 S 37 Sa
# wnfet %L | 30 TEET question 7% ® 7R 319 3 tax exemption limit & STt
1 ¥ F fam B 1 3/ question I 321 g § % 4 19t savings schemes
Ford e &0 e &3 e % o faem? o ora v Jai ot o o w
1 Ul Y 39 income H ST BN 1 AfE 31 98 Q 7R W Stfafiad e e
A 0 T 30 FHE A2 T A A8 I W FE | T ol T TR R, (HEAH)...
TH0 7 7% FAvEA o ot R foF el 8 v i A <0 R | sy W@ e W
0.1 Wiowrd o &M | W, # 36 9 &1 ol e € | ot 39 gl
=Afeu, i 78 Td € | 9 TIuHe, IR 3R THE/ e & Feie | &
B SR S B Y FHI 1 Feafa 7o 2m? o 7698 FE wiferat S S ¥ 1w
39 399 o W@ ¥, AR wE am dan v e # o SR e ol e @ @
Tafere o1y gae! faggl T, @ st & ... (H9uF)

#t ITgumfa: Hon S, T€ HA9E) 9B FEAT A1 ... (HqUFA)

#t qo 9 W W A e L (Eum) wEefE @ S s oaret
gfawsit W 30 wfawa &1 6w affee 39w T # ... (@A)
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MR. DEPUTY CHAIRMAN: Then again, he will speak for another
half an hour tomorrow ..(Interruptions).... that | will not do it.
....(Interruptions)...

it g T HN: TG @A FEW FL...(FHAYA).. W, H AR GHEE R
JTFH Tahelt A1 qiferead, e 3 g § 98 Y9 WM & A Mm@ ¥
fora vt ofY, S0 AFA o Heiy 3 omraen w41 famm &, amuent wn AeErd #2 @
anyfeh IS ¥ 99 U s & e fava § 9o 1 @@ o9 o wea
TSI ? SHFT TS 39 379 91907 F & | 76t & |rey o) wd-wgfe s §, s &
¢ T & s % 1 91 5

st Sygefa: o9 frawr gug o, fae 919 (FauM)
1o AT W (I AR FER): 15 e, WL (FauA)

RV LRSI O SV Sy

st Igmvmafa: 15 fae 9. (|8auM)... 10 minutes. Mr. Saif-ud-din
Soz, only 10 minutes.

PROF. SAIF-UD-DIN SOZ: In fact, Mr. Deputy Chairman, Sir, | will
take only ten minutes | am actually acceding to the request of my colleague
that | must speak... (Interruptions)...

MR. DEPUTY CHAIRMAN: You straightaway come to the point,
don't repeat whatever is said.... (Interruptions)...

PROF. SAIF-UD-DIN SOZ: | devote those ten minutes to Jammu
and Kashmir, but about the Budget, whatever my friend Mr. Meena was
speaking, | supportit. It is a good Budget, it is poor people's Budget. This
Budget has focussed attention on rural sector and agriculture, | welcome
this Budget... (Interruptions)... Mr. Deputy Chairman, Sir, to you and to
this House including Mr. Jairam Ramesh...(Interruptions)... If you don't
want me to have cap on my head.... (Interruptions)...

© ot Sugrefa: o9 SifeT 3y 10 fiEe sad = e S|

PROF. SAIF-UD-DIN SOZ: Anyway, Sir, | appreciate the Budget of
the hon. Finance Minister whc will reply to the debate on Budget that he

1 Transliteration of Urdu Script.
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6.00 P.M.

and his colleagues are turning their attention to Kashmir, more sincerely
with a sense of responsibility. | want to tell this august House that for the
first time after 15 years of militancy, and | want Mr. Jairam Ramesh to give
pointed attention to what | say, as-an economist, in his own right. | want to
tell this august House ttiat in 15 years, for the first time, economic factor
has become very relevant in Kashmir. in the morning, in the Question
Hour, there was a hue and cry over the same issue. | must say, | see a
changed vision even among extremists. A majority of the people in Jammu
and Kashmir now feel that violence, as an instrument for settling political
issues, must be given up. And, people are returning to a life of peace and
dignity. And it is the general feeling of the people that Jammu and Kashmir
has acceded to India irrevocably. And, now, | feel, economic factor is very
important. Therefore, | want the hon. Finance Minister to turn his attention
to the State of Jammu and Kashmir and select areas for very vigorous
doze of development so that that State marks a take-off. It is a rich State.
It has so many resources, which should be tapped. This can be done if
proper investments are there. If we do development in a State in a lopsided
manner, not doing everything in every sector, that State will continue to
remain a backward State. So, before | say what those sectors are, | want
to express my gratitude to the hon. Prime Minister for having constituted
a Council, an Advisory Council on Economic Affairs, for him. That Council
will help the hon. Prime Minister. | saw it in the Press; a very competent
Economist, Dr. C. Rangarajan, has been made the Chairman of the Council.
There will be a Task Force also. That Council will look after all the States.
But | would appeal to that Council—I have met the Chairman also—that
the State of Jammu and Kashmir must receive a pointed attention as, |
must say, economic factor has become very important today.

So, having said this, | would now bring those six factors to the notice
of the hon. Minister of State for Finance. The first is power generation.
Most of the time that State lives in darkness. | will not go into the details;
wherever | feel | have to say something, | will say. Our waters are running
wastefully to Pakistan. We have capacity to produce 20,000 MW of
electricity. But as of now, we just have 600 MW of electricity. Why 1 say,
‘pointed attention'’ to these sectors is, we need electricity for the rest of India.

The second sector is development of infrastructure. Give us good
roads and give us good rail. We don't have an all-weather road there. And,
you saw what happened in Kashmir recently. The Jawahar Tunnel between
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Jammu and Srinagar was closed for a month at a stretch. There was no air
service, and the train does not move. | said it earlier in a discussion on the
Motion of Thanks to the President's Address that rail development was not
taking place. Today also, | wanted to say certain things to Laluji. But it
was at the fag end of the day; he had closed his speech. | want to raise
this question through you, to the Government of India, that for more than
25 years, we have not moved rail from Jammu to Udhampur. Now, for eight
months, they are waiting for inauguration of that train. The railway line
between Jammu and Udhampur should be opened. But the rail should go
to Kashmir, Kashmir should not be allowed to live in isolation. Emotional
integration with Kashmir is there. But | say, physical measures should be
taken to integrate that State fully, and it cannot happen if you don't give a
rail link to Kashmir. And, | am sorry to say that we are not doing many
things that we could do. We don't give vigorous attenfion to this problem.
It was the commitment of the Governments of Mr. Deve Gowda and Mr.
Gujaral that they would start a train from Udhampur to Qazigund, then, to
Baramulla. Plaques were laid. Foundation stones are there. And, in fact,
one of the two former Prime Ministers had told me that | was making him
commit a mistake, and that he might not live up to my expectations; it
needed a lot of funds. | had suggested, "You just consider whether you
want Kashmir on the railway map or not". So, those foundation stones are
there. The rail does not move. Do you know what they wanted to do? Mr.
Deputy Chairman, Sir, itis not a question for the Railway Ministry because
the Railways will give Rs. 100 crores or Rs. 200 crores, but then, in our
lifetime, no railway line will not go to Kashmir at all. | had put a question to
Mr. Nitish Kumar. He had said, "By 2007, we shall take the train to Kashmir".
| made an observation that he could not make it even by 2015, and that he
was misleading this House. This is on record. He took ten minutes to
answer my question. But it was just, what we call in Urdu, herapheri. He
did not come to the point. | raise the point for the Finance Minister of India.
You should have rail development in Kashmir through a corporation, as
you did in Goa, the Konkan Railways, where you had a corporation there
and you gave that corporation Rs. 5,000-crores, Rs. 6,000 crores to start
its business; then, they built it. (Interruptions) So, you should have a
corporation, say, the Kashmir Rail Development Corporation. And,
determine in consultation with economists, including Mr. Jairam Ramesh,
including Dr. C. Rangarajan. Whatever money is required, give that money
out of the General Budget. And, in one go, that money should be available
to the corporation. Otherwise, price escalations will eat up the funds you
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are providing. (Interruptions)
MR. DEPUTY CHAIRMAN: There are another three points, | think.

PROF. SAIF-UD-DIN SOZ: There is a sort of—| will not call it a
mischief—not proper thinking. | am leaving this question open to the whole
House, cutting across party lines. They are developing a railway line within
the Valley, between Qazigund and Baramulla. This is not acceptable.
(Interruptions) | am talking about infrastructure. (/nterruptions) You can
become enlightened because you have an economist on your right side.
(Interruptions) So, Sir, roads should be there because we do not have all-
weather roads. Road development or rail development cannot happen in
compartments. It must be a part of the General Budget, through a philosophy
of budgeting. So, this was my second point. | have to cover four points.
But, | will....(Interruptions)

MR. DEPUTY CHAIRMAN: Please conclude. (Interruptions) He has
promised the Chair that he will not take more than ten minutes.
(Interruptions)

PROF. SAIF-UD-DIN SOZ: Ali right, | will take one minute for each
point. (Interruptions) Now, Mr. Chairman, Sir, the third sector is horticulture.
Every time, within the Government of India, within the Government led by
Shri Mufti Mohammed Sayeed, or, even by Dr. Farooq Abdullah earlier,
there was a misconception. | have been a student of economics. There
was a misconception. Every morning and evening they say, "Tourism". |
have calculated and | find that only one per cent of the population directly
depends on tourism. God has given us Guimarg, Pahalgam and all other
places. (Interruptions) The third factor for development is horticulture. We
produce one of the best apples in the world. Seventy per cent of population
in Kashmir is associated with horticulture. And, horticulture should be
taken up for a vigorous development. (/nterruptions) That is a part of that.
Sir, my fourth point is about the electronic industries. | will not be springing
a surprise in the House by saying that we have no electronic industry in
Kashmir. We had the HMT, which had been closed.

MR. DEPUTY CHAIRMAN: ITi closed. (Interruptions)

PROF. SAIF-UD-DIN SOZ: Therefore, in Kashmir, we can have
electronic industries or computer-related industries. So, such type of
industries should be set up in Kashmir.

Sir, my fifth point is about conservation of lakes and waterways. Itis
a very pressing need there. We have the Asia's largest lake i.e. Wular
Lake which is a sweet water lake in Kashmir. It occupied an area of 200
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square kilometres. Now, today, it has shrunk to just 24 square kilometres.
In the year 1997, Rs 297 crores were earmarked, for the Dal Lake. Apart
of the amount was released, but the project, as a whole, has not been
implemented. Sir, the Wular Lake and the Dal Lake do not belong to the
people of Jammu and Kashmir. These are our national assets. This is our
national heritage. So, my request is, for the development and conservation
of waterways and lakes some provision should be made in the Budget.

Sir, my last point is about the handicrafts. it is important sector
handicraft. We produce the best of carpets in the world. Our woollen carpets
have no parailel in the world. But, it is dwindling. We produce carpets
made of silk. Kashmir has monopoly over shawls. Wood-carving and wood-
based industries are in a shambles today. During the Mughal time, during
the Maharaja's time, in Kashmir, the ceiling in wooden pieces, which is
called Khatambandh, that industry is going to be closed down because
there is no encouragement for it. So, if you want to help the economy of
Kashmir, then, you think of encouraging the handicraft. in this way, we
shall be earning foreign exchange for the whole country. The basic timber
required for wood carving and so many other materials are produced by
us. In Sweden, what they produce from timber serves the whole of Europe.
We can be far better than Sweden. We have not lost our jungles. So,
attention should be paid to this aspect. Therefore, | was just requesting
the hon. Finance Minister who has to reply tomorrow...

DR. DEPUTY CHAIRMAN: By my watch, you have taken five minutes,
not two minutes.

PROF. SAIF-UD-DIN SOZ: He must select these areas for vigorous
development of Kashmir because these sectors are important for Kashmir.
in this way, we shall not only retrieve Kashmir but also serve our youths
who will get employment. As far as political factors are concerned, we
need not to go into it because, as | said, the economic factors are very
important for Kashmir. I hope, | have the support of the whole house on
this issue. Thank you very much, Sir.

MR. DEPUTY CHAIRMAN: Further discussion on the General Budget
will continue tomorrow. The House is adjourned till 11.00 A.m. on 18th
March, 2005.

The House then adjourned at thirteen minutes past six of the clock
till eleven of the clock on Friday the 18th March, 2005.
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